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Shri Nath Pal (Rajpur): There badly mauled by the communists.
should be one No here. The High Command had sent Shri

Mr. Speaker: One more No. S. K. Patil to raise the faded and

The Deputy Minister in the Minis-
try of Mines and Metals (Shri Syed
Ahmad Mehdi): I think my machine
is not working at all.

Shri S. M. Banerjec: What is not
working, his mind or hand, because
every machine is working?

Mr, Speaker: The result of
Division is: Ayes: 225; Noes 35.

The motion was adopted.

the

13.26 hrs.
(Mr. Deputy-Speaker in the Chair)

RAILWAY BUDGET GENERAL
DISCUSSION
Mr, Deputy-Speaker: We will now
take up the Railway Budget.

Shri Narasimha 'Reddy (Rajam-
pet): Shri 8. K. Patil is very well
known to Andhra as a leader par ex~
cellence in  election campaigning.
The Congress in Andhra was once

jaded Congress of Andhra from the
slough of despondency. By deft
handling and wise generalship, he
was able 1o resuscitate its dying em-

bers and the cominunisls were laid
prostrate in the field

I mention this here to say that
Shri S, K. Patil, as the cleveresti

Congress election campaigner, in his
pre-election Budget has put in a
sauve and most presentable appear-
ance. In spite of it, since he is part
of the Congress Dbureaucratic, auto-
cratic and pluloecratic administrative
machinery, he could not resist the
cantagion of heaping a further bur-
den on the people by raising freight
rate; by three por cent, which not
oply raise the present spiralling pric-
es, but affect the consumer hadlly,

At the same time, 8hri Patil has
decreaseq the rates of season tickets
in all the towns in Indla, and by

‘one stroke -attempted to ingratiate
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his party with the large number of
season-ticket holders who inhabit the
towns, who are the leaders of public
opinion and important factors to be
counted in the elections. He might
have, and probably he would have,
raised the passenger fares too, but
probably he thought that he should
postpone the evil day for the next
year when he hopes that this Gov-
ernment which we curse with bell,
book and candie wi!l come back to
power. :

I may draw the attention of the
House 10 the fact that there has
hardly been a single year during all
these years when there has not been
& Tise in either fares or freights. In
the year 1960-61 there was a supple~
mentary charge of 5 n.p. per rupee
for freight goods and local traffic.
In 1962-63 the basic rate chargeable
tor goods ‘raffic was increased by
50 n.P. per ton of traffic upto 40 kms
ang to one rupec per ton beyond 80
kms. In 1963-64, there was a sur-
charge at 10 nP per rupee in regard
to parcel traffia with some excep-
tions and the freight rates were also
increased by five per cent. In 1964~
65 the budget increased the sur-
charge by two per cent on goqu
freight. In 1965-66 the budget in-
creaged passenger fares as well _as
freight rates for 97 merchandises
like iron and steel, cement, iron ore,
etc. In 1966-67 there has becn. an
increase of three per cent in freight
rates. 'This latest increases whe_n
viewed in the background of com.x-
nuous and unmitigated increase 1n
fares and freights, year in and Yyear
out during the last six years presents
the railway administration in a SOTTY
plight. There is such a thing as th‘e
lasi straw that breaks the camel’s
pack. 1 wish Shri Patil had left the
gathering of these last straws to the
professional butchers of the g?vern-
ment of India, that is, the Fmgnce
Ministers. Shri S. K. Patil menthm
three reasons as. the pretext for in-
creasing the freight rates—they have
to pay more to the government; they
have to pay more by increased house
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allowances, etc., the price of com-
modities which they have to use like
coal ete. have increased and also fhey
have to pay increased dearness alllow-
ance, These things ought to have
been adjusted during the economy of
the railways itself without increase in
freight charges. Anybody can go on
increasing the taxes whenever they
have no money provided they - are
sure of a big majority behind them.
I am sure the deficit could have been
set right by avoiding the avoidable
expenditure, by effecting economy
and increasing operational efficicncy.

I now come to a circular issued by
the government of India prohibiting
long distance transport beyond 300
miles without the permission of the
railway authorities. The transport
demands have increased or are in-
creasing to unprecedented proportions
and opened up unlimited scope for
every variety of trafic—air, water,
rail and road. The railways them-
selves are not able to meet the
ever-increasing demand for more
space in the trains, for greater num-
ber of wagons for the movement of
goods. It has been the slanding com-
plaint in Parliament amd outside that
the railways have not been gzble to
meet the continuing overcrowding in
trains, that their capacity is limited
and they are not able to meet the
increasing demands of our nation,
There has been a phenomenal increase
in the traffic of the railways. In 1951
the traffic carried by the railways
has been to the extent of 91 million
tons and in 1964.65 the railways
carricd as much as 195 million tons.
It will be seen thus that the suppres-
sion of road trangport is mainly to
create a moropoly for the railways
and help it to hide its own ineffi-
c'ency when compared with the other
modes of transport. This circular has
put shackles and has impeded the
growth of other modes of transport.
The railways have long since been
passed their adolescence and there is
no justification for nursing them any
turther at the cost of other modes of
transport, The late Shri Shastri when
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he was the Railway Minister, while
introducing the Motor Vehicles Act
of 1946 expressed the decision of the
Government that this rule would be
scrapped, the rule prohibiting the
grant of long distance transport per-
mits to public carriers. A decade has
passed and that decision had not yet
been given effect to. In this connec-
tion I would like to quote a statement
from a United States report dated
June 1965 on improved sectoral poli-
cies in the field of Indian transport.
It says that “one of the clearest cases
of a mode of transportation not carry-
ing the proportion of traffic suggested
by its relative competitive position is
road transport. Rather the road
transport, it says, is prevented from
achieving its natural competitive
position by a series of restrictive regu-
lations, high taxes and a combination
of light duty highways and overway
restrictive highway use regulations”.
It goes on to say that there is no
doubt that the railways are actively
encouraging the continuance of this
overtly restrictive approach to road
transport and that their position as
a powerful ministry in the govern-
ment has helped them to achieve this
end. It further says that the Indian
Railways possess a dominance in the
field of transportation that cannot be
justified on economic grounds and
that nuisance legislation regulating
the number of trucks that may use
any particular route and the distance
or territory over which a particular
truck can travel should be repealed?

Why should the user be denied the
treedom to choose the mode of trans-
portation found best for his own
consignment? Mr, J. R. Sargent in
his book British Transportation Policy
states—

“The transport co-ordinator has
no need to attempt the impossible
feat of allocating traffic in the
most economic way. This will be
done by the wusers themselves
choosing freely and we can be
confident that this will lead to
that transport agent being chosen
for each job whose employment
minimises the total cost to the
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community as well as to the user,
The user knows precisely the
costs, monetary real, direct and
indirect in resorting to a parti-
cular mode of transport.”

So, Sir, this suppression of road trans-
port has been responsible for depriv-
ing the users of a flexible and quick
mode of transport, door to door ser-
vice, and has denied the choice
of freedom to the consignors.
The beginnings and expansion of road
traffic have been accompanjed by un-
common daring and imagination and
has exerted a powerful influence on
the expanding economies of Asia,
Europe and Africa. The farthest vil-
lages in the outermost reaches of the
mountains have been penetrated by
road traffic galvanising the hitherto
stagnant economieg of these regions,
and giving a spurt to industry, trade
and agriculture. Sir, road traffic has
made a significant contribution in its
unmatched potential for absorbing
the manpower resources of the parti-
cular region. In the United States
of America, which has but a frac-
tion of India's population, 11.9 millions
have been absorbed by the automo-
tive industry. Viewed from this angle
of employment, the proportion of
employed people by the roads and
the railways will be about 7:1,
Equally unmatched is the contribution
of road transport to the exchequers
of our country, While the railways
have contributed about Rs. 185 crores
this year, of which 70 per cent is in
investment, motor trafic has contri-
buted Rs. 282 crores though carrying
one-third of the railway traffic, after
defraying all road maintenance costs.
Thus, it is seen that viewed from the
angle of providing amenities to the
people, decreasing overloading and
pressure on the railways, and contri-
buting revenues to the exchequer,
road trafic ought to be encouraged
and this rule should be scrapped.

In this connection, I would like to
read a portion of the editorial in the
Indian Express dated 22nd February
this year which must !mpress the
Railway Minister on this matter.
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It reads as folows:

“It is refreshing, in thegs days
of a purely seller’s market, to come
across a view in favour of the
consumer. When that view comes
from so big and powerful a
“seller” as the Minister of Rail~
ways, it is doubly welcome, In a
speech in Bombay the other day,
Mr. 8. K. Patil, asgerting his “firm
belief” in a competitive economy,
stressed the need even for the
Railways, though the largest single
unjt in the public sector, to com-
pete with other modes of transport.
This competition, of course, will
not be for its own sake, or merely
to bring in larger revenues for
the Railways, but to give the pub-
li¢ a progressively better service.
In the absence of healthy competi-
tion, an enterprise tends to lose its
original momentum and gradually
to deterjorate, with damage to it-
self, which is bad enough, and also
to the public it is intended to
serve, which s worse.”

1 have almost adopted the sentiments
expressed by the Railway Minister
himself in my speech till now, Since
we know the sentiments that are
throbbing in the bosom of the Railway
Minister, we hope he would not lose
any time in abrogating this abnoxious
prehistoric, circular and usher in the
dawn of g healthy, progressive, nation-
building competition between these
fwo important modes of transport.

Next, I come to another important
matter which is of great concern to
our country, and that is, the -laying
down of new railways. There Is
neither the Minister of Railways nor

" the Minister of State in the Ministry

of Railways to hear me on this impor-
tant matter. (Interruption).

Shri M. R. Masani (Rajkot): At
Jeast one of them should be present.

Shri Narasimha Reddy: He may not
hear me, sitting so far away.

Mr, Deputy-Speaker: He can hear
from every corner.

Shri Narasimha Reddy: As I men-
tianed, this is an important matter on
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which I am commenting. There is no
rule or rhynie in the 1aying down of
the new railway lines by the Railway
Ministry. Always, emphasis i3 being
laid on industrial areas, leaving to
lurch the areas which ought to deve-
lop agriculturally too. And further,
the priority in taking up new rail-
way lines goes on changing with every
change in the Chief Minister of a
State. One Chief Minister comes and
he says that a particular railway
should be taken up first. And then
all others are pushed down in the }list.
So, thoy are going on getting pushed
out, because of the changing Chief
Ministers. T want the Railway Minis~
ter to go carefully intu all these pro-
jects which are being investigated
and take up that project first which
has been investigated earliest. There
is, you know, a queue for the people;
for getting priority they must stand
in a queue. Likewise, these projects
must alse be madc to stand in & queue
and taken up one by one accordingly
to the prior date of investigation.

I may mention here that a project
was investigated into in Rayala-
seema--the laying of a railway line
from Nandyal to Madanapalli via
Cuddapah and Rayachoti, 35 to 40
yvears back, the British Government
investigated into it and found it feasi-
ble for that purpose had been levying
a tax called Railway cess and collect-
ing it for nearly 25 years from the
poor people of Rayalaseema. Rayala-
seema is a chronic famine zone of
India, with its usual rainfal between
15 to 20 inches; last year, it was only
2”, Rayalaseema consists of highly
inflammable people sometimes prove
to murder and rioting, and the
British people realised that even
with their 150 vears of rule and
continuous hanging of people by the
judges, it was not possible to minimise
the number of these offences. So,
they thought that the laying down of
a new railway would turn their activi-
ties to peacefu] pursuits, and that is
why they contemplated having this
railway. Further, Rayalaseema has got
much mineral wealth embedded in its
bowels, and if this railway had been
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taken up and had become an accom-
plished fact, by this time Rayalaseema
would have been bubbling with acti-
vily and prosperity. Unfortunately, at
present, in the list of new railways to
be taken up, which is submitted by
the State Government, what was
originally the first item, namely the
railway which I mentioned earlier—
Nandyal-~Madanapatili—hasg been
pushed down to the last. It figures as
the seventh. Though a son of Ray-
alaseema has been the Chief Minister
of Andhra Pradesh for a very long
time and even till recently, he has in
his anxious pursuits of his own am-
bition for power, riches and fame,
thrown the welfare and interests of
Ravalaseema to the winds. (Interrup-
tion). I request both the Ministers—
the Minister of Railways and the Mini-
ster of State in the Ministry of Rail-
ways—t0 look into the matter and to
prove to the whole country that they
are capable of taking a new look into
the matter and that they are not al-
ways the handmaids of these Chief
Ministers, and by laying down this
rajlway, to show to the people of
Rayalascema that so far as the Cen-
tral Government at least is concerned,
there are men who can be depended
upon, free from interigue, free from
corruption and free from wirepulling.
1 can tell you, Sir, that if this railway
line materialises,” statues can be erect-
ed every where for you, not the

bronze statues of the Vijaya-
wada variety, but those ineras-
able, ineradicable statues in the

heart, as a humble tribute of a grate-
ful people in. appreciation of your
work. Having mentioned this—Y am
sure I have sufficiently drawn the
wattention of a very sympathetic mini-
ster. Mr. Ram Subhag Singh, who
is sitting before me and by whose
smile 1 am led 1o think that he is going
to take some action—I go on to other
subjeats.

Tirupati is & place of pilgrimage
for people through out the country.
M Gujarat and Bombay, the God
there is called Balaji. In other places,
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he is called Lord Venkateswara. That
is a most popular temple, highly res-
pected and venerated throughout the
centuries. 1 may say it is the richest
temple; the riches are not being
fizzled out in any unproductive man-
ner, but we have there a university,
cultural* centres, centres of learning, a
Sanskrit college and all kinds of charit-
able institutions being fostered by the
funds of Lord Venkateswara, There
has been a request from time to time
to the railways that from Renugunta to
Tirupati—It is only a small span of 6
miles—they should have a broad
gauge line, because the hundreds of
thousands of pilgrims who go there
are put to a lot of inconvenience by
having to change over. I do not know
why the vast resources of the railway
administration should feel shy of tak-
ing up this puny railway line of six
miles length and deny the people the
advantage of easy travelling by broad
gauge. I am sure the first reaction of
the Railway Minister in regard to these
matters would be favourable and sym-
pathetic. But when he sits with the
Railway Board which is wooden and
unimaginative, he very often yield to
their suggestions, This is a religious
question, in which the whole Hindu
world is interested and I request him
to bring to bear his own independent
outlook on this question and eschew
any suggestion by the Railway Board
to put it off to a later date,

3100

The Calcutta Mail which starts from
Calcutta carries passengers from three
States Bengal, Orissa and Andhra. If
they have to go to Tirupati, they will
have to get down at Gudur and change
over to another line, Now the Cal-
cutta Mail is not made to stop at
Gudur, but it goes straight to Madras.
Tmagine the fertily imagination of the
Railway Board which could concieve
such a surprising kind of absurdity
which puts hundreds and thousands
of people to inconvenience. Gudur is
a very important junction, where
people take lunch. T do not know; it
is most surprising how any humsn
mind can think of such a kind of
thing . . .
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Dr, Ranen Sen (Calcutta East): He
has agreed.
Shri Narasimha Reddy: Since the
Minjster is sympathetic to it, I will
pass it to other subjects,

3r01

This is the mango season. So far
as Rayalaseema is concerned, we are
very good at producing excellent man-
goes which can compete even with the
Delhi mangoes. Our people have got
agencies here, Cuddapah mangoes are
found in plenty in Delhi. This time,
as I said before, here were only 2" of
rainfall, but God has been kind in giv~
ing us 75 per cent of the usual mango
crop. The mango season will begin
in June. July is the month when
people will need plenty of wagons. If
wagons are not supplied, in addition
to famine and scarcity of foodstuffs,
thousands of mango baskets would get
rotten and people would be ruined, I
am mentjoning this to the Railway
Minister in advance, so that he may
make proper arrangements for the
wagons to be sent there in time and
in the necessary number.

The Minister of State in the Minis-
try of Railways (Dr. Ram Subhag

Singh): You will be getting wagons
also.
Shri Narasimha Reddy: Thanks.

Once when 1 intervened when there
were no wagons and 20 telegrams
were sent from my place to the then
Railway Minister, Shri Swaran Singh,
he sent a telegram saying that wag-
ons would be sent. Imagine, Sir, 35
wagons were sent all of a sudden, How
could the people, all of a sudden,
load all the wagons? So, I am request-
ing the minister not to send hun-
dreds of wagons, because people will
get confused. They should send only
the necessary number of wagons,
Every day 15 wagons for stations like
Koduru, Rajampet, Nandalur, Pakala
and Damalcheruvu should be sent, bew
cause these are the centres for mango

transport.
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Regarding wagons, it is not posgible
for the railway administration to sup-
press greasing of the palms., Please
don’t get angry with me. In this
House, Mr, Brahm Prakash made a
statement that he himself had to grease

some railway official for getling
wetgons. He challenged even the
minister to go incognito and get

wagons without greasing somebody's
palm. 1 am suggesting a methol to
avoid corruption in the matter of sup=-
plying wagons. Once the baskets ar®
put in the gtation yard, if they get
rotten on account of the wagons not
being supplied in time, you should
make a rule that those persons who
are responsible for the delay in sup-
plying wagons, from the station mas-
ter upwards to the wagon-sanctioning
authority will have to pay the dam-
ages incurred by the fruit sellers.
Then everything will be set right.

In every long-distance train, people
are running after reservation of berths
in the sleeper compartments. We
always see that people get disappointed
and in spite of their early efforis they
do not get the reservation. T make
this supgestion, ie., that the Railway
administration should have anolner
sleeper coach attached to all the long-
distance trains. The Railway Admi-
nistration should also manufacture
smaller sleeping compartments, so
that, when there is an unexpected
demand for sleeper berths, nobody
should be refused. They should tag
on these smaller coaches and see that
everybody is provided. If that is
done, a lot of digsatisfaction will dis-
appear. A lot of black-markcting for
regervation of berths will also dis-
appear.

14 hrs

A train runs from Howrah to Rour-
kelz and then stays for a whole day
there, Our suggestion in respect of
this is that instead of staying idle for-
a whole day at Rourkela they should
extend the train up to Waltair. There-
by it will serve many of the industrial
areas on that route and also three
States—that is, it will serve Bengal,
Orissa and Andhra.
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I am afraid, Sir, I have taxed our
good Railway Minister with too many
suggestions. Now I only pray God to
give retentive memory to both our
good Railway Ministers so that they
may retain in thejr minds the sugges-
tions which are put forward today and

also the suggestions that will come
hercafter from these benches.
Shri A, P, Sharma (Buxar): Mr,

Deputy-Speaker, Sir, last year, I cong-
~atulated the Railway Minister for
presenting a surplus budget without
increasing passenger fares and freight.
This year also the budget is surplus,
not only without any jncrease in pas-
senger fares but even with a little
reduction in the rates of seasonal
tickets for which my hon. friend,
Shri Narasimha Reddy has accused the
Railway Minister beyond a distance of
20 kilometres in all regions other than
the cities of Madras, Bombay and
Calcutta.

But the freight on commodities like
coal, and coke and salt beyond a dis-
tance of 800 kilometres has been in-
creased. The reason for this increase,
ag accounted for by the Railway Mini-
ster, is that the freight on these com-~
modities was not revised Jast year and
the movement of these commodities
over long distances is at present un-
economical.  Sir, from this increase
the Railway is going to have an addi-
tional income of about Rs. 18.10 crores.
In my opinion, the increase in the
freight on coal and coke and salt be-
yondq a distance of 800 kilometres is
worse than any increase in passenger
fares because—I gm not speaking on
sentimental
what a bjg movement, in this country,
was launched regarding the increase
in the levy on production of salt in
this country popularly known as the
salt movement. I am saying this
because the increase in the freight on
commodities like coal and salt is bound
to have repercussion in the market
and the prices of other commodities
are also bound to increase. In my
opinion, if the passenger fares were
increased it would have only affected
thosa who use the railways frequently
for their travelling purposes. But
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bere, as I said, the increase in the
freight on coal, coke and salt is bound
to have its repercussion in the market
and the prices of other commodities
will also jncrease with the result that
a larger number of people in this
country, even those people who do not
use the rhilways frequently for travel-
ling purposes, are bound to be affected,
The worst affected persons will be the
rallway workers and the middle-class
people in this country.

An hon. Member: Railway workers
eat maore salt or what?

Shri A. P. Sharma: Everybody eats
salt. Who does not eat salt, I do not
know., I am talking of the poorest
people in this country. Every person
in this country eats salt.

3104,

Therefore, I do not know whether I
should congratulate the Railway
Minister this year also although he
has presented a surplus budget. In
my opinicn the Railway Minister
would have deserved better congratu-
lation of this House and the people at
targe if he had not have taken mea-
sures to increase the freight on these
two commodities.

Shri Mari Vishnu Kamath (Hoshan-
gabad): Sir, I rise to a point of order.
1 am sure you will agree with me that
when a Railway expert from the
Congress Benches ig speaking, making
an interesting speech, there should be
a quorum in the House.

Mr, Deputy-Speaker: The hon.
»ember, Shri Sharma, may resume his

seat. Quorum has been challenged.
The Bell is being rung.

There is quorum now. The hon.
Member may continue,

Shri A. P. Sharma: I would like

now, Sir, to say something about the-
increase in the working expenses of
the Railways in the year 1865-66.
While presenting his budget the Rail-
way Minister said that the working
expenses in the year 1966-66 have in-
ereased and he gave reasons for that
also. He sald that on account of the
{ncrease in dearness allowance paid
to the railway employees and also in-
crease in house rent allowance pald;
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the working expenses for the year
1965-66 have increased.

In this connection, another reason
given by the Railway Ministry is that
the price of fuel has gone up. I think
diesel is also included in fuel. May
I ask very humbly how far the Rafl-
way Minister is justified in saying
that the price of fuel has increased
when the Raillway Ministry them-
selves have increased the freight on
coal and coke? Therefore, it does
not sound very well for the Railway
Ministry on the one side to charge
more freight from the consumers and
on the other side blame the rise in
prices of commodities for increased
working expenses,

Coming to dearness allowance and
house rent allowance paid to the
Railway employees, I would like to
remind this hon. House that so far
as we in the labour field are con-
cerned, particularly the National
Federation of Railwaymen, we have
‘been urging on the Government and
particularly on the Railway Minis-
‘try that the mere grant of increased
dearness al'owance in cash will not
give real benefit to the railway
‘workers and that certainly the grant
©of dearness allowance on an ad hoe
basis by taking an arbitrary decision
{s not the proper way of satistying
the employees. We have been sug-
gesting that the Rallway Ministry
should open cheap grain shops, as
they had in the past, In these shops
all ecsential  commodities should be
made available to the railway work-
ers at subsidised rates. This facility
should he extended to employees of
other departments of the Central
‘Government also. I am sorry to
mention here that although people
working in the labour fleld are unani-
mous in making this demand, neither
the Government as a whole, nor the
Ratlway Ministry which is .the big-
gest employer in the country, has
paid any heed to this demand of the
tabour.

Regarding the payment of house
rent allowance to the raflway emp-
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loyees 1 made a suggestion that what
is really required by the railway
employces is not house rent allow-
ance but a house to live in. I made
a concrete suggestion that like other
local bodies, Improvement Trust or
Corporations, the railways should
acquire big plots of land near about
railway stations or workshops, deve-
lop that land und allot plots of land
to their employees so that they may
build their own house according to
their requirements. The railways
can help them by making housing
loans and advances from provident
fund available to them. The railways
have mot paid any heed to this sug-
gestion of mine either. Therefore,
to say that on account of payment of
increased dearness allowance or
house rent allowance the working
expenses of the railway have gone up
is mothing but apportioning blame to
the railway employees who have
given their all—they have sacrificed
their all, day and night, season in
and season out—to run the Indian
rallways efficiently.

Now I come to the speed of trains.
The Railway Minister has stated In
his speech that the running time of
some of the trains, particularly,
Howrah-Delhi Mai} end Howrah-
Madras Mail, has been reduced. 1f
we carefully examine the position
todzy, then one can see what js the
average running speed of these
trains. In the case of Kalka-Howrah
Mall it is 58 kilometer per hour. In
the case of Madras Howrah Mail it
is 42 klometer per hour. Is this the
improvement we are going to have
in the Indian railways when we are
going in for more and more for elec-
trification and dieselisation? So far
as the Kalka-Howrah Mail is con-
cerned, it is hauled from Howrah to
Asansol by diesel engine, When we
have energised the line from Howrah
to Allahabad, why should the traln
not be hauled by electric locomotive
so that the speed can be increased.
At present it takes 25 hours 25 minuteg
to cover this distance between Delhi
and Howrah by the fastest train and
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Madras-Howrah Mail should not run
like a passenger train, in any case
between Bezwada and Waltair. Why
should the passengers pay the fare of
a mail train if it is running like =2
passenger train? But mothing ~is
being done in this respect.

Now I come to my subject, labour
relations. The Railway Minister in
the course of his speech has very
highly praised labour relations on
the railways. He has devoted 10 to
15 lines in his speech for this topic.
Being the biggest employer in the
country, employing 16 lakh workers,
of which 4 lakhs are unfortunate
casual workers, the Railway adminis-
tration always tries to emphasize in
this House and outside that they
have got very cordial and fine rela-
tionship with their labour, without
caring tp find out whether the labour
is satisfird or not. Here the satisfac-
tion is always one-sided.

For settling disputes betwean
management and labour they always
talk of the permanent negotiating
machmery But what is our experi-
ence’ of the working of the perma-
nent negohatmg mncbmery for the
last twelve years? There is a provi-
sion written machinéry that if the
disputes are not settled between the
Raflways and the federation at the
Board level an ad hoc tribunal should
be appointed, But, in spite of the
repeated demands by both the fede-
rations—I am m}kmg parhcularly
about my federation—they have not
appointed any tribunal even though
a number of issues are pending before
the railways. They are functioning
like any other Government depart-
meni. Is this the way that an emp-
loyer like the railways, the biggest
employer in the public sector, they
should maintain labour relations?

Shri Maurya
you say
labour?
ed lot.

2582(ai)LSD—7.

(Aligarh): Why can't
something about causal
They are the most exploit-

many issues are pending before the
railway administration, no decision has
been given on any of those issues.

Now I will say something about
casual workers. With g'reat difficulty
we have been able to persuade the
Railway Mmlstry to do something
for them. The lates{ decision of the
Railway Board is that the casual
workers should be paid a minimum
wage of Rs. 1.50 per day. What will
an unskilled worker do if he gcts
Rs. 1.50 per day as wage? Then, there
is another discrimination, If a casual
worker is utilized against the vacancy
of a person who has gone on casual
leave, he gets Rs. 1.50 per day. But
if his services are utilized against the
vacancy of a person who s on privi-
lege leave, he gets 1/30 of the salary
of the perso-n against whose vacancy
he is utifised. In this case it comes
to roughly Rs. 3 per day. So far as
the casual labour is concerned, what
differérice does it make whether he
is working against a casual leave
vacancy or privilege leave vacancy?

I do not find any justification what.
soever for the Railway administratior.
fo keep down four lakhs of workers
like this. Therefore 1 will urge
through this House that the Railway
Minister must consider this question
becduse it is a burning question 8o
far as th railway workers are con-
cerned.  Unless this question is
tackled evenly and squarely there is
bound to be sérious difficulty on the
Indian Railways. I want to sound a
note of warning in this respect.

Now I come to the question of
transfer of railway employees. We
had very recently in the PNM, with
the Railway Board meeting five and
a half hours discussion on the ques-
tion of transfer of railway employees.
The railway employees are transfer-
red from one place to another with.
out caring whether the Rallway
provides them with housing accom-
modation or not, without caring about
the education of their children, and
without caring for sickness in the
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family, sickness of his children or
somebody in the family are lying sick.

Thesu transfers are of different
nature. There is a wonderful system
of tranufer known as periodical trans-
fer. At the end of every three years
or five years people have to move
from one place to another. The
reason for this periodical transfer is
that they want to root out corruption
from the Railways. Instead of root-
ing out corruption, they root out the
person from one place to another and
place him in a more difficult position.

This is the method of dealing with
transfers on the Railways. And it is
surprising that this transfer is con-
fined only to the lower rank of the
people, particularly Class Three and
Class Four employees. Some of the
bigger bosses always tell us that
they are also transferable, forgetting
completely that a huge bungalow is
reserved for them before-hand, and
80 many peons and a moving palace
known as the saloon are at their dis-
posal. They always compare them-
selves with persons working below
them because they are subject to
transfor. But I want to say that
although the rule is equally appli-
cable to them, there are a large
numbur of officers stationed at partl-
cular places, particularly in Calcutta,
who move from Fairlie Place to
Sealdah and from Sealdah to Howrah
and thus keep on working for 15 to 20

years in the Caleutta area. Similar
is the case in Bombay and other
places also, Therefore the Rallway

Minister should see that if there is
going to be any difficulty for railway
employees who are in the lower
categories, or if railway employees 1s
a class are required to share the
difficulties, either everybody should
share it evenly or they should see
that before moving people from one
place to another they must get a
guarier.

1 will say one word more and finish.
This disaatisfaction is not a confined
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to the lower rank of employees only;
it is prevalent among the higher
grade of officials in the Railways also.
On this occasion ! want to speak parti-
cularly about officials in the salary
range between Rs. 1,000 to Rs. 2,250
per month. Their grievance today is
that people getting below Rs. 1,000,
get something because of the trade
union’s agitation, and people getting
above Rs. 2,250 also get something
because they are the policymakers. 1
agree with my hon. friend, Shri
Reddy that the policymakers in the
Railway Board are not the people
who claim that they are making the
policy but really the people in the
Railway Board and Secretaries and
Joint Secretaries in the various other
ministries are the policymakers, They
have increased their salaries; they
have protected their higher emolu-~
ments, whereas people in the salary
range of Rs. 1,000 and Rs. 2,250 a.=2
given nothing, Theretore this dis-
content today and I hope the Rail-
way Minister, in his own department
particularly, will see that this is
removed.

I will say only one more thing and
that is about personnel management
department of the Railways. In the
personnel management department
people are posted on a casual basis.
There is no regular personnel manage-
ment cadre in the Railways. Officers
posted in this department are either
not liked by their higher-ups in
their own department or their promo-
tion has to be protected because there
is no vacancy elsewhere; therefore,
they are dumped in the personnel
department. This is how the biggest
labour relations maintaining depart-
ment in the Railways is managed by
the railway administration.

Before I close Sir, I would like
to remind the hon. Minister of Rail-
ways—Shri Patil is not here—that in
this very House Shri Patil had assured
that the Railway Board was consider-
ing very sympathetically the setting
up of a service commission at Patna.
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This is not the demand from Bikar
only; this is the demand from all the
neighbouring areas. I am talking of
the Eastern Railway up to Moghul-
sarai, the North Eastern Railway
running between UP and Bihar and
also some part of the South Eastern
Railway running in Bihar and Madhya
Pradesh, This sympathy of the Ralil-
way Minister and the sympathetic
consideration of the Railway Board
are not going to have any meaning so
far as the people of Bihar are con-
cerned, unless and until this sympathy
is translated into action.

Before I close. ...
You have

Mr. Deputy-Speaker:
taken three times to close.

Shri A. P. Sharma; Now I am clos-
ing; Sir. I am sorry. The time has
now come when the Railway Minister
fhust examine the salary and emolu-
ments of all the railway employees
de novo, The Second Pay Commission
was set up in the year 1857. The re-
commendations of the Second Pay
Commission were implemented in
1958-60. Now the time has come, it
the Railways want to see that workers
in the Railways are satisfied, that they
must set up either a commissjon or a
wage board, or whatever they may
call it, so that the salary and emolu-
ments and service conditions of rafl-
way employees are examined satis-
factory and satisfled workers of the
Indian Railway should be able to
manage the efficient running of the
railways.

1 thank you, Sir, for the indulgence
shown to me.

Dr. P, Srinivasan (Madras North):
Mr. Deputy-Speaker, 8ir, the previous
speaker, Shri A, P. Sharma, has gone
into many details since he knows
much of the railways. Speaking to-
day I must first of all congratulate
the Railway Minister—I should say,
the Railway Ministers because there
is a Cabinet Minister, a Minister of
State ang a Deputy Minister—for the
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present with a surplus of Rs. 29-98
crores. But I am yet to understand
one point in the speech made by the
Railway Minister when he says in
paragraph 18 on Page 17:—

3112

“I now come to my proposals.
1 may fitst mention that there will
be no increase in passenger fares.”

Am 1 to understand from that that
every year when the Railway Budget
ts presented they are intent on rais-
ing passenger fares? I think, they do
not. Already the wole nation, the
entire middle class and the lowest
paid people, are greaning under taxes
everywhere. There is any amount of
taxes and taxes. I will request the hon,
Railway Minister not to have this
attitude that he is not going to have
an increase in passenger fares.

Now I come to another point which
my hon. friend, Shri A, P, Sharma has
already rightly pointed out, that i,
the 3 per cent surcharge on goods
traffic, specially on salt. As the whole
House knows, including our Minister
of State Dr. Ram Subhag Singh,
India has won its freedom because of
the Salt Satyagraha. How could such
a thing ever be thought of being
taxed? There are so many consideru-
tions. In so many States other people
belonging to Opposition parties, say
that if you want money, why do you
not tax salt. Salt was untouched till
today, but the Railway Minister thinks
of having a surcharge on conveying
salt from one place to another. I
think, better counsels will prevail and
during his reply he may withdraw it
once and for all.

Then, this 3 per cent surcharge on
commodities will be 300 per cent when
it comes to consumer goods; it may
be 3 per cent for the ramilways but
when it is passed on to consumers, it
will be 100 or 200 per cent, if not 800
per cent. Coming as 1 do from
Madras State, we have three trains
to Delhi—one is a passenger traln,



3113 Railway

[Dr. P. Srinivasan].

the Janata train, taking about B84
hours, then there is the good old
Grand Trunk Express taking 45 hours
and then in their mercy they have
introdiceq the AC Dg Luxe, Southern
Express, taking 42 hours. Except on
a few occasions when I have had to
travel by air, I have to travel 1400
miles up and down by one of these
trains. Have they ever started in time
or have they ever reached in time?
In this context, I may tell you, Sir,
that we have to travel for 42 or 45
or 52 hours and, of course, these
trains are attached with the restaurant
cars. I do not know how many res-

taurant cars are available, But, un-
fortunately, every time I have
travelled the restaurant cars have

fallen sick or they have been detached,
With the result, at the railway junc-
tions, we do not get anything except
water to drink. That is our fate, Last
time, when I came to Delhi, after
Bezwada, the restaurant car was de-
tached. When I asked the Guard, he
saig that due to hot axle trouble—I
do not know what jt means—the res-
taurant car was detached. What was
our fate? At what time did we get
our bhreakfast? It was at about 9.30
AM, At what time did we get our
lunch? It was, near Wardha, at about
3 O'Clock, And about tea, we did
not get it—we do not want tea—but
at least we should pet some dinner.
We pot some chapatis at about 11
O'Clock. These are the facts which
enuld be verified. 1 am prepared to

vhallenge that and tell the Minister
ubout that.

Shri Alvares (Panjim): He is not
challenging.  (Interruption).

Shri A. P>, Sharma: Once the Min-
Ister was also going without food. But
he did not worry.

Dr, P, Srinivasan: I did not worry
foo, The food saved could be utilis-
ed for other people, But the people
who ar; htungry must be fed.

Coming to the season tickets, they
have given a reduction, But why
shoulg these urban areas of Madras,
Caleutta ard Bombay be singled out?
The peopie are not coming from these
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far-away places out of luxury or for
the sake of any pleasure, It is because
they do not get the housing accom-
modation and they have to travel 20
or 30 or even 40 mijles with the
greatest discomfort and the dis-
advantage. Can't the Minister think
even now of the difficulties of those
urban people? 1 represent those
urban people and I know the pinch
and where it pinches. Therefore, I
would request the Minister in-charge
to give some relief to them.

In the Madras State, we have got
only one electric ‘train going upto
Vilupunam via Chingleput and in the
other sectors from Madras to Thiru-
vallur and upto Arkonam or from
Madras to Gudur, there are tralns
running upto schedule, Next to
Punjab, I am proud to say, Madras
has many industries all along those
places, I suggest that at least some
diesel cars should be provided. The
only alternative is the cycle, as the
late Pandit Nehru rightly said “we
are in the cycle-age”. But how
many miles can a man travel by
cycle? At least diesel cars should be
provided. The people upto Thiru-
vallur and Ennore where there are
factories all along the places, are be-
ing denied that facility. I request the
Minister concerned to see that the
electrification scheme is taken up. It
is not in the Third Plan and 1 do not
know whether it is in the Fourth
Pian and I do not know whether it
will be provided in the Fifth Plan, 1
request the Minister to see whether
something can be done to alleviate
the sufferings of those people. In the
interim period, at least some diesel
car trains may be provided so that
they can shuttle here and there to
relieve the congestion there.

Now, I am coming to the concilia-
tion or the arbitration board. As my
friend rightly said, the Railway De-
partment is the single major and the
biggest public sector Department.
Why is that denied? The Labour
Minister and other Ministers concern-
ed are now asking the private and
the public sector undertakings to
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have arbitration or conciliation ponsibility and burden of works

boords. Why is the Railway Minister on Railway doctors equally on

feeling shy of this? I am not able to
understand that. There are so many
grievances. For instance, there is the
question of the Dearness Allowance.
Instead of giving the increased
amount of D.A., may ] suggest, in all
humility, the old scheme of the Rail-
ways under which the Railways were
giving the consumer goods at fair
price to their employees? Let the
D.A, be discontinued once and for all.
I suggest the consumer goods at fair
price be given to the employees, Let
the Railways set an example to the
Central anq other State Governments.
It will be & boon to the employees
and they will pray for the long life
of the Minister concerned. In this
eonnection, 1 may point out that in
some foreign countries UK, U.B.A.
and in Far East there is some scheme
of weekly packet wages—I have lad
the hgnour of travelling thoge places.
Here, gupposing a man gets Rs. 120 a
month, by the time second weck or
third week comes, he is left with
practically nothing. Can't the Minis-
ter think of giving weekly packet
wages which will be a boon to them.
I am suggesting this even for the
Central Government servants angd the
State Government servants. It will
e a boon for the workers in the
long run.

Then, there are so many grievances
of AS.Ms. and the Guards of ‘A’, ‘B’
and ‘C’ categories. They are groaning
ang working under stress and strain.
Then, there are medical men, the
graduates and the licentiates who are
being differentiated. I am unable to
understand this. The other day, I
had a casual talk with the Minister of
State and I hope he will be convine-
ed. Pleage permit me to read a few
lines from the representation made by
the Railway Doctors about the
rationalisation of pay structure appli-
cable to them. It says:

“With further rationalisation of
pay structure recently vide
Board's letter No. PC-65/PC-3/
NH-7 dated 24-12-65 and with
further increase in volume, res-

hoth the licentistes and the
graduates and sharing the same
amount of responsibility, it is

observed that the Board has de-
‘viated from its earlier policy de-
cision of abolishing class distinc-
tion (wich was a closed chapfér)
has revived again the old two
classes of doctors which definitely
is not at par with the Board's
already adopted early policy deel-
sion, giving Class II status and
scale of 350-900 for the graduatas
and retaining the already existing
status and scale of 335-650 for the
licentiates. The Board’s orders
now issued have given a rude
shock to the Licentiates Assistant
Surgeons on account of the dis-
criminatory treatment and keep-
ing the existing scale of Licen-
tiates static and also by curtail-
ing the existing privilege of com-
peting for AM.O's Post, which Is
against all canons of justice and
fair-play.”
There were the days when the Licen-
tiates were differentiated from the
graduates, Thanks to the wisdom and
the foresight of the Central and the
State Ministers, the Licentiate§ have
been abolished once and for all. But
what becomes of the Licentiates who
have already been absorbeq in ser-
vice? They are being differentiated
as against graduates. I can under-
stand the Railway Minister or the
mighty Railway Board saying that in
future the Licentiates will be taken
at this level and that the graduates
will be taken at that level, There
cannot be any complaint against that.
But there are some Licentiates who
have been already taken in service.
Now to have a differentiation as
between licentiates and graduaies s
an anomaly., I request the Minister
of State to think about it and do
justice to them. In my State
Madras State, there is a clamour,
and quite rightly so, for this:
the Tinnevelly-Kanya Xumari line
has already been finalised it was
recommended by the State Gov-
ernment and wag also approved by
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the Centra] Government, but I do
not know—I am yet to know—whe-
ther it has been included in the
Fourth Five Year Plan. I request that
it should be taken up at that level.
Also the Tiruchirapalli-Tuticorin line

should be converted from metre
gauge into broad gauge.
Mr. Narasimha Reddy has rightly

said that from Renigunt g to Tirupati
—a distance of 6 or 7 miles— it is
still kept as metre gauge; it should
be converted into broad gauge. The
amount of transhipment involved in
changing from one gauge to another
can be better imagined than explained.
In the name of Lord Venkateswara,
in the name of Balaji, may I request
the Ministry concerned to take it up
immediately at a personal level and
see that something is done so that the
pilgrims to Lord Ventakeswara, whom
al] of us worship and who may give
His blessings to all including the
Ministers, are not inconvenienced.

One more word and I wil} finish. 1
am told that in the goods train which
is hauling about sixty wagons, there
are only one Driver, two Firemen and
one Guard. The distance between
the Driverg seat and the Guard's
compartment is (wo to three furlongs.
In the wayside stations, there is lot of
pitferage, open pilferage. The Guard
knows about it; the Engine Driver
knows about it, but they dare not get
out of the compartmentg and save the
goods for fear that they might be
wounded. What happens? There is a
colossal loss on account of compensa-
tion that we have to pay for the con-
signments which are pilferred. Can
the Minister not think of posting one
or two armed constables or Police so
that the pilferring does not take
place. It will also be more economical
to Government.

Coming to the dining car, as 1 have
said before glso, the dining cars al-
ways falling sick must also be taken
at that level. The travelling public
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must be given at least this facility.
Let the Railway Ministry say,
“no, dining cars will not be
attached as in  British days”.
In British days, Spencer & Co. were
catering to the needs. Lat them say
like that, go that people wil] make
their own arrangement for their food
and tiftin. If it is a question of din-
ing car falling sick every time or it is
inefficient or there is no electricty or
hot axle or something like that, then
nobody is satisfied, You can well ima-
gine the diffculty and agony to which
the people travelling for 42 to 48
hours are put. Once more I will re-
quest the Ministry to think in terms
of my little suggestion and take steps
to improve it. The whole nation will
be thankful to them for thia.

Dr. Ranen Sen: I must confess that
I cannot congratulate the Railway
Minister for presenting this Railway
budget for 1966-67. I am not satisfled
wth the budget because  firstly this
budget presented by the Railway
Minister doeg not reflect a bright futu-
re for the Indian Railways. With all
the failingg of Railways, they have
done  something which is  com-
mendable. I will come to the specifie
crilicismg later on.

I am not salisfied with the budget
firstly because this budget does not re-
flect that side which is very impcrtant;
secondly thig budget does not hold out
any better prospects for the Raijlway
employees, nor for the public. These
are the three main points which I
want to emphasize.

Let me first deal with the Railway
finance a little. The position is like
this. The actuals of 1864-65 show &
surplus over the revised estimates. The
revised estimateg for 1865-66 shows
an improvement. Though due to
Indo-Pakistan conflict, there was less
earning through passenger traffic, this
wag compensated by goods traffic earn-
ings. The gross traffic receipt which
wag Rs. 25.80 crores was about 3.8
per cent more than the budget amount
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The total surplus is to the tune of
about Rs. 29 crores—nearly Rs, 30
crores,— regarding contribution to the
Plan. That is also notable. The Rail-
ways have contributed 6§ per cent
more than what was envisaged in the
mid-Plan appraisal. ] am quoting
from the Minister's statement. In the
mid-Plan appraisal, estimation was
Rs. 1,582 crores, to be paid from the
Rallways. But the Railways are going
to pay Rs. 1,877 crores. Therefore, the
financial aspect of the Railways has
been always good and in future also,
from what he has said here, it is
clear that jt will be good. Thanks to
the Railway men, the people who are
working round the clock, in season
and out of season, the Railways are
prospering. According to the Railway
Convention Committee’s recommenda-
tion of 1965, the Railways will contri-
bute more to the General Revenues.
All these things are there but as I
sajd, the budget gives a picture as if
‘we have got to cut down the new pro-
jects and new developments. That is
why 1 say that it does not hold out a
better prospect for the public also.

Coming to the question of public,
before me many gentlemen  here
have refered to the fares and freights.
This is a pre-election year. Mr. Patil,
being an election expert, did not want
to irritate the already indignant pub-
lic of India just a few months before
the elections. Therefore, he has not
asked for any fare increase. But 1
must say that it has been the feature
'of the Railway budget, at least for the
last few years, that either the fare is
increased or the freight is increased or
both of them are increased (Inter-
ruptions). Therefore, it is not good
for Mr. Patil, the Railway Minister, to
take credit in the fact that he has re-
duced the fare for a certain section of
the public.

Shri V. B. Gandhi (Bombay Central
South): Do you want the fare to be
increaged?

Dr. Ranen Sen: I do not want the
fare to be increased. What I want is
that the Railway Minister should go
into the fare structure. During the
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senger fare in India have increased
by 300 per cent. Simply saying that
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there is spiralling of  prices
and all that and always taking
the same line of argument will

not reduce the spiral or will not re-
duce the price rise. What has
happened this time? He has imposed
a 3 per cent surcharge on certaun
goods. One hon. gentleman has just
now said that salt tax is associated
with our national movement. The hon.
Railway Minister has thought it fit
to impose tax on salt even. He has
spoken about the rising price of fuel.
Why should not rise in the price of
fuel take place? 'The coal and coke
are being surcharged now. On one
side Government will go on putting
some sort of tax om these commodities
and then the employers will go on
rising the prices on the other side.
But Government do not have any
price-freezing policy, not to speak of
price reduction policy, It goes on
rising and rising; with each and every
Railway Budget and General Budget,
the prices suddenly shoot up. He has
said that the price should not rise.
One cannot argue that way. This has
been our sad experience in this coun-
try that, whenever a little tux &
minutest tax is imposed on certain
consumer  goods, immediately this
spiral goes on. This is because
Government hag no machinery to con-
trol or check or reduce it. Govern-
ment do not want to hit at the pro-
fiteers who take advantage of the si-
tuation and increase the prices. There-
fore, it goes on. So, merely coming
here and making g statement that the
priceg should not increase does not
satisfy anybody. Already, after the
railway budget was presented in this
House, the prices in Calcutta, Bomoay
and Madras have started rising. Y am
saying this because I have made a
study of this, The Federation of
Indian Chambers of Commerce and
Industry, the representatives of the dig
business immediately afterwards said
that the prices were likely to rise.
They take the simplest pretext to at-
tack the consumers and the public.
Therefore, I have said that thig budget



v

3121 Railway

{Dr. Ranen Sen}

does not hold out any better prospects
for the public.

Now, I come to the question of self-
sufficiency in the railways. It is true
that the railways have shown some
improvement in regard to wagons, and
‘voaches etc., but at the same time 1
shall also have to point out certain
deficiencies which are of 5 very seri-
ous nature. Shri S. K. Pati] has said
that we are attaining self-sufficiency
in wagons, coaches and mechanical
signalling equipment. That is well
and good. But what is it that weare
achieving? Do. gll the railway work-
shops have the competence and do
they manufactfure wagons? No. The
manufactire is given to the private
sector. The coaches gre partly pro-
duced in the railway workshops and
partly also in the private workshops.
Why should they be given to the pri-
vate entrepreneurs? Why should the
railways themselves not undertake the
manufacture of these wagons and
coacheg and other components and
spare parts, in fact, what is lacking in
the railways? Instead of going . into
this matter, the hon. Minister = "has
simply said that we are self-sufficient
as if the railways are producing all
that they need in the matter of wagons,
coaches ete.

Then, I come to the question of

dieselisation and electrification. 1t is
good that the Indian railwayy have
laid the foundation of djeselisation

and electrification. But one wishes to
know the percentage of the compo-
nents that we are yet importing from
abroad for the Chittaranjan locomo-
tive workshop and the Varanasi work-
shop. 1 would like to know how much
of the components is being produced
in those workshops and how much is
being imported, That is a very im-
portant thing. This morning, the hon.
Prime Minister wag speaking of self-
sufficiency. Naturally, the country as
a whole, irrespective of political affi-
liations, everybody im this country,
wants self-sufficiency. But what about
the railways? What is the programme
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that they have undertaken for self-
sufficiency?

Shri Shinkre (Marmagoa): Their
slogen is self-reliance, B

Dr. Ranen Sen:
self-reliance..

Self-sufficiency -is

Shri Shinkre: Not always.

Dr, Ranen Sen: Some programme
for achieving self-sufficiency should
have been there in the railway budget
to indicate at what rate we are going
forward towards this goa] of self-
sufficiency in regard to production and
other things., That ig also relevant,
because we must know how much we
are mporting of- compunents and
spare parts from abroad. If we go on
importing the components and spare
parts from abroad, then 1 am afraid
we may have the same experience as
we Hhad before during the Indo-Pakis-
tan war; it had been our experience
then that certain countries, the impe-
rialist countries, particularly the USA
whose great admirer our Railway
Minister is, wanted to hold Indiz to
ransom; and they are still trying todo
it. “Therefore, this question of imports
of machinery, components and spare
parts is g very important thing. I draw
the attention of the Railway Minisier
to this important fact because merery
saying that we have become  self-
sufficient or we are trying to rely on
ourselves ete. will not satisfy anybody;
we want to know how much is being
produced, and what percentage is still
to be imported, and what programme
we have taken on hand to make the
railways in India self-sufficient, and
what self-reliance movement is taking
place on the Indian railways.

ot firo wow (wfeem)
TF OF FEAFE T

Dr. Ranen Sen: Then, I come to
the question of the employment op-
portunities on the railways. It {s [
known fact that during the last few
years the Indian reailways have not

g™
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filled up the vacancies which been our sad experience. In the mid-

they should have fifled wup.. That term appraisal and also in the

means that the Indian. railway memorandum on the Fourth Plap it

workers have borne a heavy work-
10ad. There is no denying of this fact.
Today there is the risk of g large
number of railwaymen being decla-
red surplus. These are gll automatic
things, and the things follow logically.
Take, for, example, the case of electri-
fication. © An  electric locomotive is
equal to five steam locomotives, and
a diesel locomotive is equaj to two
and a half steam locomotives. These
are the statements of the railway ex-
perts. So, while welcoming this die-
schsatxo{: and electrification, we can-
not ignare this fact that this dieseli-
sation and electrification if not proper-
ly handled wijll create a tremendous
problem in our country. Besides, we
find that already automation is also
being introduced on the railways.
While T welcome electrification and
dieselisation, I cannot welcome auto-
mation; rather, I condemn this auto-
mation and its introduced on the
Indian railways. Why should there
be automation? Why should we try
to copy the USA whose whole out-
Jook is different, whose whole back-
ground is different, and whose whole
foundation is different....

Sbri Priya Gupta: Also, Russia.

Dr. Ranen Sen: Also, why should
we copy the USSR whose whole social
structure is different and whose out-
Iook and whose foundation and every-
thing else is different fram ours?
‘When we speak of the succesg of the
Five Year Plans, that simply does not
mean an account of how much money
has been spent and how much has
been the output. The success bf the
Five Year Plans also meang an ac-
count of how much labour has been
employed in the country and how
much unemployment has been re-
duced in the country. But what do
we find? Since the First Five Year
Plan has started, and as the plans go
on, and new plans come, more and
more unemployment grows. Thig has

Jhave nothing more to

hag been said that the unemployment
will be horrible. So, I would like
to ask whether this is the way to
tackle unemployment? The Railway
Ministry is the biggest Ministry em-
ploying the biggest and the largesf
number of people in our country. If
vacancies are not filled up and em-
ployment is frozen thereby, it means
that there ig a freezing of the poten-
tia} employment in the country; it
may be that people are not being
thrown out, but freezing of employ-
mient means freezing of the potential
erffployment in the country. Why
should the railways not expand? The
dieselisation and electrification pro-
ject is a serious threat not only to
the workers but algso to the public.
It this electrification and dieselisa-
tion goes on then those people would
be rendered gsurplus. But they can
be usefully employed in the work-
shops "for preparing components, and
spare parts etc., more people will also
be needed for maintaining the tracks
because the speed of the engines is
going to be increased, and the trains
are going to run faster; sp lakhs of
people could be employed thnere. So
people can be re-employed and dep-
loyed efficiently. This should be the
outlook., But it wag missing in the
rajilway budget. This is a national
problem, g humun problem. The
railways should tackle it very seri-
ously.

15 hrs,

Then ] will come to ceriain other
quéestions. First about grailwaymen.
Some of our friends like Shri A. P.
Sharma mentioned something about
the grievances of the railwaymen. I
add to that
except that T tully support Shri Shar-
ma on thin point. The railwaymea
have an enormous number of grie-
vances. While on the one hand we
pay compliments to our railwaymen,
on the bther we do not listen to t?\_‘elr
grievances, we dg not want to remove
those grievances. We do not sym-
pathise with them; we do not raise
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out little finger to remove their grie-
vances. So naturally there would be
mistrust on the part of railwaymen,
there wouyld aiso be lack of sympa-
thy on their part. This is not a
guestion of industria} labour rela-
tions. I_t is a bigger guestion affecting
the whole nation.

In the Railway Accidents Inguiry
«Committee’s Report, ‘what have they
said? I take it as a correct approach
to the whole thing. They say that
-the main factor im accidents is the
human factor. The railwaymen do
-not deliberately want to cause these
accidents so that the public die and
they also die in the bargain. That can-
‘not be. If there is over work, if the
~workers for some reason or other
feet a grievance, there ig a parti-
«cular psychology created among them
~which leads to lack of discipline and
-when that happens, accidents and
other things dlso “happen.

Shbri Shinkre: Lack of alertness is
-also there.

Dr. Ranen Sen: Yes, Take the
-question of food and the situation
created just outside the city of Cal-
cutta and Howrah. Rice ig selling
at Rs. 3 a kilo. Railwaymen do not

have any  quarters ingide the
city. They do not get rice. How
can the workers who get so litile

Pay Rs. 3 per kilo of rice outside the
.city of Calcutta and Howrah? In the
neighbouring villages a big food
movement is going on in West Bengal
and the Government’s only answer
ig bullets and mass arresty under
DIR. When such ig the situation, those
workers—we know some of those
workers living there—-are mnaturally
irritated. So if something happens,
you cannot blame them, You should
blame all these Mlmstnes and the
Government who are responsible for
it. I therefore say that this is a
very serious matter and the Rail-
way Ministry, as the biggest employ-
ing Ministry, must take this into
consideration and remedy the situa-

4ion, L
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Now ] come to some questions
which are of a interest to the work-
ers. Take the question of cheap
Thig is a very impor-
tant demand of the railway workers.
Then the question of housing, quar-
ters, for the workers. This is glso
very important. 'I'hen comeg the
question of their nge-scale their
llvﬁxg conditions. The guards have
their grievances. They start very
low and end up also very low.
The different categories of workers
hdvé different grievances. The only
method of dealing with these grie-
vances is to set up a wage board to
go mto thése and make proper re-
commendations, whleh should he ll;n-
plemnénfed. T stron,gly support the
suggestion for the eonstitution of §
wage board for railwaymen ., I am
also for cheap grain shops for rail-
waymen.

Now 1 come to the que,stribn of
railway  passengers’ requirements
near gbout Calcuita. The position
is like this, Last year, after repeat-

ed demands in this House, the hon.
Minister made an apnouncement that
a committee hag been set up to go
into the question of the construction

of a circular railway or any other
railway for better transport facili-
ties in Calcutta. Since then, six

mon‘hg have passed. But a8 far as
the Bengal public are concerned, as
far as the people who reside out-
side Calcutta are concerned, people
even from Bihar and other  places
who get the benefit of the city of
Calcutta, for good reasons also—
there is no knowing what has hap-
pened to that committee, how  far
they have proceeded, what they
have done and s¢ on, whether the
full committee has .been set up—
because there were some vacancies;
Shri -Patil made a reference to that
in those discussions. Therefore, peo-
ple are anxious to know what has
happened to that project and
what has happened to the committfee.

As regards the 'Caleutta suburban
railway, as the hon, Minister comes
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from Bombay city he must be know-
ing that in Bombay city both on
ithe Central and Western railways
dnside the city during peak hours
there is an electric train  running
every three minutes. In Sealdah and
Howrah during peak hours, on ihe
.average, every 15 minutes there is an
electric train running for the local
pasgsengers. During normal hours, for
every 5 minutes in Bombay city,
there is an eleciric train running. But
in Calcutta ang Howrah and Sealdah
«during the normal hours, on the
average every 25 minutes there is a

train service. As he comes from
Bombay city, he knows the condi-
tions of Bombay. But I want him

to understand the difficulties of the
Caleutta public. Caleutta is the big-
-gest City in Indig with the largest
population.

Shri Sonavane (Pandharpur): A
city of processions also.

Dr. Ranen Sen: A city of proces-

sions also. So let not the Railway
Minister when he goes to Calcutta
face a hostile procession. Let him

sympathetically consider the subur-

ban traffic needs of the Caleutta
public and do the needful.
Dr. M. S, Aney (Nagpur): Equal

treatment.

Dr, Ranen Sen: Yes, equal treat-
ment, if not betiter treatment.
Railway finances are in g tight posi-
tion. Last year also I pointed out
that the Ministry should try to cur-
tai} certain expenditure. I have been
studying the railway budgets for the
last four years. What is this ad-
ministrative expenditure if it is not
top-heavy? 'This is not only at the
Railway Board level but also at the
zonal level. I know it for certain
that not only high officers but even
officers of the rank of assistant en-
gineer are asked to travel by air—I
know of at least one instance that
took place last year. Why thig ex-
penditure? Whose money is  this?
Then they have saloons and saloons,
a lot of them. The higher officials
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travel mostly by aif, the lower ones
sometimes by saloon, sometimes by
air. Can we not courtail this expeh-
diture?
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Then there are the air-conditioned
trains. There is the Kalka Mail. Not
only there, in the Delhi-Howrah
Express,—what i known as 12
down-—there are two AC compart-
ments. Who are travelling mostly
by these? Class I ‘officers of the
Government including the Railways,
travelling shorter distances.

Last year, the Minister made the
plea that foreign fourists were
coming and travelling in these com-
partments. I made a check both at
Howrah and at Delhi on four occas-
stong to find out in the tourist season
how many foreign tourists were tra-
velling by these. I found very few;
mostly they were Indians travelling
by these.

What about

An hon. Member:

Bombay?
Dr, Ranen Sen: I do not have per-

sonal experience of Bombay. Can
we not curtail or take away these
AC compartments? We can have
vestibule trains with good S$eating

arrangement; in the mail-’ traing like
Kalka, one such compartment will
suffice.

Shri Shinkre: There should be
ACC, but increase the fare of ACC.

Dr. Ranen Sen: When 1 say that
ACC must go, must be reduced to a
minimum, it is a matter of principle.
Instead of those AC compartments,
let third class compartments be at-
tached fo the tirains. Let there be
more janatg trains. We should do
something to ameliorate the condi-
tion of the third class passengers.
There are still medium size stafions—
I havé been to some of them only a
few months back—where there is no
bathing arrangement for the travel-
ling public. And on the wayside
statidfis, there are just apologia of
waifing rooms. There are no waitirg
rootas, There are one or two benches
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and nothing more. This is the con-
dition of the third class passengers.
So, there ig enough scope to improve
it, and there should be improvement.
So, on the one hand luxurious travel
must be curtailed, and on the other
hand third clasg amenities ghould be
increased.

Secondly, 1 want to emphasize
the question that has already been
raised, the question of surplus labour
and the question of self-reliance or
self-sufficiency. The railway work-
shops should be renovated in such a
way that all the spares and compo-
nents can be repaired there. Already
our scientists, our experts, have ex-
pressed their opinion that we are in
a position to do certain things and
very satisfactorily. So, the surplus
railway workers should not be thrown
out. There should be no declaration of
surplus staff. They can be easily ab-
sorbed and their services can be uti-
lised by the railways for the im-
provement of the railways, which is
ultimately for the benefit of the
travelling public.

Lastly, I want to put one question
to the hon. Railway Minister. Last
year it was announced that from
this year onwards al] the ministries
will have their own stationery. In
the Railway Budget 1 find that there
is no single item gas stationery sepa-
rately but mixed with other things
there is stationery also. So, 1 want
to know whether provision for sta-
tionery requirements has been made
in the Railway Budget, and if so,
why this provision has been made.
This is a very important point, be-
cause with it is connected the em-
ployment of many other people. So,
I want to know this information.

In conclusion, while appreciating
the performance of the railways—
I am not a blind person, I cannot say
that the railways have not made any
improvement, they have made some
improvement—I would say there is
enough scope for more improvement,
and that this Railway Budget has
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not given any indication of that.
Therefore, | am sorry to say that
1 am not able to congratulate the
Railway Minister and that I am not
matisfled with the Railway Budget.

N favare awd (FAI9):
FAdT Iusww wErew, W faw
AT g A @A q9T F AH
woAr faare e fed &, 39 w1 gfee-
Fo faege AR A7 ITEY
gar wdia v pis W aew
F9Y Twd T weyw fear g, wad
w oaeerf A ¥ Aawwar g
fir 371 wg gfseswrr Jayw )
WE "dacm AW gy fear g, A®
quegda 21 1965 HEga TT Ay
TR gWI, IF qHA (AA  HATAT
I fag zgar &1 qfram fen, =7
gugdy g #x g% fag & soeT
THEY T wEATAT AT mERT
® grizw qurd qAT

113 a¢ 94 7959 I ¥ I
a1 fagqre fgmr mm, @ @i 9%
Faa 32 ety T wrzA famrg
E, 99 fF ARy gHTC qEl 67,181
feevfer =@ amgT 3 W o
gw ¥ wfafea gg gome 39 sy &,
faa v afafes gomg ara S g7
DFE ATt A WA 6800 F
sla e § qw 5§l wdr
AT}, INEAT A I & qoqwid
TF WHEATE & FATT §1 TAwT
gy 7@ F e wr sdw W@
e () &) Ew &
139m@ wiard smad &

aft ff qm ¥ T TE@
Y §—HTT, TS AT AN,
waig Bt WA | WU 662
feerfler o1&t am wft o de-
e ek enfee ¥ g1 &
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¥ 198.88 WQO¥ T #Y wrAgAr
g5 o wiwd awwe gt gfe
gt =™ K gwT wA A
TN & o AR BT S mEd
et 3, e w7 gE-ghoaad
r aow syl fewr WA g
& i won wew g o oo
gifgs worelt ¥ ol g mmrAdy
e ¥ F9 W7 AN T 4 W
T F T A AT OF T
gt anfgg | wadmt e {damer
g, ofeR s oft W@ vl ¥
F§ aivg A oWt W ¥
Tm-qill(li “M % ‘.‘Fﬁ ?ﬁﬂ‘m.
afewr WE fawm A ooy B,
Waw ¥ aFad wiwfal @
&7 oot ot waq § P amere
800F ®hq ¥ W Twy Y
fam oy, N & gawe § f aga
mfert == awdt ol Tga Ao
wfeamat g &1 gt € ¥ @A
7 ¥ az AW fadga sEa
ag 18 "W fadg syra & 1w
g mr whaetl FAW I W
g W BT w7 @, A& goam
g fs 7g damm et oF F gafed
Ffor oF faoig gAY AT

At mEwT A 22 19 FOT
Td 5 gaq frar g, g wfar Y
gt g fEr al® ¥ 7 o, A arATA
WAT g ammE g oI g, frew
eyt gar &, N Sl g A g,
e dtE ANy T &Y k| @
ATg FTEY SqAT 4T WA §, AWy Forr
S & g &1 qwarT o g, R
oo TE T 4IA § o IAT wea
¥m g gmy, N oaw fenm e
TE7 WA ¥, I QA w§ WA
aifgr oz frat, @r fram w3
T H wft w1, foamfon €T
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W N oaw N W
g % AEEg TOF 79 Auw
el g A T ww W WY g
% # aww fawr oy @y g
Fiar, T W OF Dawreg ¥A §
g ag wx fear s, A T waww
Teaar fasaet

g AP Al gheA A
it A Ifewr & af § w
ot awat §fs w ¥wEw ¥ wfuw
gread gk g " gw ¥ ww g
foodr 2 o wA § A g g
§ sS4 g mit gf ¢ & =y
ey ¥ frama s sgm g frag
ggzaml #) Ve & fov fedw waw
v AN zg g & #fw wT
fir geead swa wd

¥ o o frd gaegd e
¥ et ST IRar g WX S6r A
® AT WTENT  FCT wgaT g
Ty IweqE W fagr o SE
waw ¥ fyord m § W wfawc
WFY W I d )o@ 4
&Y Wit agE gAR emed A
ydar &t fF oww a<ET ¥ T
“ﬁaﬁﬂ‘gﬂmmﬁfﬁ
oI TG AVE F, A AT qAER
sep frn veiwg § fs ewa
¥ MagTs) ¥ grrae frawr
qoel ®oweie wrar omar g &
wRaT § fr gak FOT w8 &
am fry &1 A @@ D
arga B 1 ww & 9w
@ v 8, e g me @
FT TwAT |

Q a@ g §fF ST adm
¥ ot wiwwd o $O¥ W awd

MARCH 1, 1966

Budget (Genl. Dis.) 3134

§ S gw R § fx o gam
fed wid, o1 wgr o A fE wgr W
a6 §, wEATRA & ar9q A4 §, cafrd
T ogg e ifs arew ¥ ¥
Wt T T WA T gEEEw
frar o, foe® wrarmaR oY @
gfautd 4 gra g 9id |

T ¥ WF ®wq ¢y @i
X qafel ® o€ &, @ g,
a9 7 {5y % fed Tx A & | wwfaa
ag wravak & e gramisrdsy &
fag  gfeed wam ) o wYw agt
Y3 RT TG AF | E F e
Al e @ §9 wnd
Tflge, WAAYX, AW, WEWTE,
wah, T, 1A% Wawagt
agi oY Wag & sgwEwr F A0E
¥oar T wT AT T W | gl
aw w1 w1 ofar wgE frew
g &, wfw & gfee &, amre A
gfe & foar ¥y afe & =g a%
Wy faarrdY 3@ ST T A AT
g §1 FAWT W) dEm AT
FRwAT I N afwar o
vy F) feemar 1 @R %
o & fad wrE @A Al & oww
st g T, gt AAW dawc €,
ar ot &7 337 awg femr av s
wxag WE A% F 9 ™ e 5 gl
qre FicdAer T F dr d S 9w
§ @ Wewdr  aTw 9w,
faad @M Y we-STy ¥ afaur gy
A |

wr it aga ¥ owiew dF %
wgt o A ok
femrea w1 wAdE wiaw &, IO
s weArT 8, AW &, afrwaw R,
Sanpar § 15 gow Agfe § o7
fawre g ¥ ag smaww §
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f& WWwat W W wranrEe &
gramTe ¥ geAl WY, forad wwi
W oFmR T

W[t s * age  ww
w¥Eer goT 91 o % WA W
® fod, q@w 3 wgy, M T
1 g, afF 0w iy
wWw §, WA 13 ¥ |m, Tt
3 gEw, darEeT ot & fod afea
I8 ayd Wt s A fear man
o AR W oA & oae
UF g WA § 9€ga ¥, @
wian ®wT s om, fagd am
N agt AW AA AW T gfawr @
W4, 9§ OF ST WEAww we i

g ad wgem Awgm fv oaga
N Wy A fegmm B wmw
¥ W oEw TRER g
¥ § waEr swg § Afew
24%% % gata fad NI amh
Fro% s—20 W ufad =it fix
10 7% Tfx §, 739 fo ¥ 37 wadt o,
ua A a9 W § ged sy wgfaay
A & Y, wufad & wrg $TT Qv g
fe g sw §A %y T foemr ol Fored
fead gy gl @ &R W)
TEER W1 wh | age @ &N H
fest w3 & aF & e ¥
afir R § afegram ¥ AR
ot fesar 7 e A= 3T K
WX AgagET YrdE 34§ aar
¢ % ag Wz FoTARATE fE o
AT % ww e wwd ww, seAfae
arfr g 9, WY oF Ar SRy
smE ard, fage ol st 9
TR WT dE 9 g

#5 Fave FAFC WETT Y 78 WV
sz fewr @ fx oW 39w
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ff, gA*Y I aw w7 faam § ) Ay
TATEETE UWGHY HIHYT T 9T,
TR QAGTY WTeTX T Y, Ffw
v T THAT &1 A THEA R AT
Tea AE W 7 2O 97 §F
Y QT AT

= ¥ ¥ wa waafgl & g
Rwgm Iarg) d@ A Twrm
Trage #9 @ 87 398 wg a1
w agi & wAafat & ot wwg fen
o fe A gfayr I wdfat w
Wy aw ATk ¢ vwd ge afkaTw
fiwar o | 2afigr FOT & Fwwt FA-
It TREgT W & W agi ww
@ ¥ 3w @E e T g
T gsT ogwg sT wY A wia §,
I N aF w1 ow fRar m@r
A Iq g WA T weAY W
wfagras T E ) SR 5w ey
Aoy o fear, wire of fe,
afea g grark Adf gf) @ WA
o) & frare s w1 waew AdY
w QY A w7 ¥ v fag TwR wa
War & md wdwfal # gieud
W HwEE T AW RE R =
g, ot gwtT xAm W Fafar i
weft g% g fay i fraw 7
agH T AT HE

eI o] & grad H
o wgT wEATg | Far fe o ogEne
et w@ven 7 wfed frar g ff 98
syl o faqufts gAE-oA smasar
gy 25 A areEi & weAs
fawrfts are-o14 sawqr § W A9
#ANIMF gax o9 g9 & §0F
Frare & S @17 €7 saedr 37
g% a@r fawehy gwd &
w ¥ %A a3 W R
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P ¥ soaear #) A9y ¥ fa wafy
aaEwR afafs @ &, 5w F qu 2
¥ fadr weqr WY €, JfeT araoE T &
I AT TEeqT §, 4% SR
wff 2 1 oS o araww § e A
R worelt fawreh W, foed ag
WA ¥ apeedT qu ot o
va & 43, 39 & fab sqafaw 0% @
ATA-ITT T T ) H0F | A=
TS wg A, geral § sifeg FCIN Y
feE @i doe g @ § g3
F ¥ Af ww mwar §1 Tad
frwTr @A A sgaEat ®Y SF g
T %1 ¢ 1 i dar 3 ¥, Sl dar
X qr o garfad W A w9y
¥ 1 el e 1w ¥ e e A
faemt w¥ W WTR-TA #Y swawdy By
&F T 9T AR |

& s =y Qe #) AT |
el afEy § agr wfea fear & B
T st F a4t § wrd ¥ for
gfaard s2T #71 § 1 g T S @
o WAy W @ ) gow fold §
% auf Bar § o ww ¥ IR A
WY faar ¢ fr 7 driwd deami &
A W wTeE B owew W oA Y
g ag W A uw gem fog A
wqm fear a1 f& well @ oF
v ww g, foed g waw W
w7, ag 9 W FAr @@ 8
T Sok a=F Y § | qGT TF g9
qreaiifede stow §, forad Tad F-
aifat & gvdl weR we §
Afwr gy W W A &
w1 s v & gre oAt &
g, gl wue fear fv AR ave Qi
F1¢ yarg 7gT & FF & o R A
os A 7 99Ty W g, 7few A
# FY A% A WA WA g, W
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I @ ot & xR vy £ oY
waE TE AT awdrE | e e
frg & o gwt &, wYE qre Al &
stogwdt | PR T ogEm ¥ g
et ot ¥ sifeq fear 6 3 @
A | & Ahlg FET A gAY
agiE ¥, WE ONF ¥ fr 3w =A N
oy weg w1, ey gz § | it
St 9T a7 & Y TR AT g o
Xt wFT ot ARt F F , T
gfaar strer €6 1 ’

I @q a1 XY we & A @
afE w7 o< fana faare ¢ 8% |
QT e 7 F AX g A 9 Fwrr
& qrg #r§ mfa fea w1 g1 €
qars forg w2 ¥y § A IEHT S0
zw oY 7g foray w7 91 e { o st
qx faar ot ¥ fag gwmarg o
| ax faare fisar s | @E T
1 far @ar 3, war af A & ag
anTar Y A sy § 1 F srar wvaedy §
i & wagar § fy ot ot aem @R
Y T YT T LTER ST AATAT AAT §
SR F 5wl F A o Ferwrr A
st g ¥ g v & o gEvd faa w1
Yoy § o g B A T @ §
A gt 4 fr T T M A g9
Tt ww & 1 Al A oY FE A
§ oy gaer o A wAar §
afewer ¥ a1z IR v TR W
Fafear % T &, Forars forg & ety
To W gwr fag ot & sfy g
svre e &@r g | & s g
g fir oY @ W1 o W W W
# a1 @ waray 7 a5t gEA A L ar
Torx 1€ FY T a1 ST ForC wfgar
# wat # & 37 0T g frar w3, I
a-gwriaﬁxﬂ'r:ﬂ%ﬂmmi
i ww w R
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& ey § 6 W dama 3w #

frg agF g FT F7 FFaOT § W

T W rd + wfew ot agT w3

T R AET GTH G 1 T W &

[ AT AF-TT F FIAA T TG D
amwa wea el 0 § Saw & awdw
T@TE |

Shrimati Akkamma Devi (Nilgiris):
Mr. Deputy-Speaker, Sir, I thank you
for giving me this opportunity to
speak on the Rallway Budget. In this
year's budget the hon. Minister needs
our congratulation because he has pre-
sented not only a surplus budget but
he has given concessions to the gen-
eral travelling public; there is no in-
crease in passenger fares, There 1s a
slight reduction in season ticket charg-
eg for distances beyond 20 kilometres.
There is a slight reduction also on
commodities of daily use like sugar,
tea, medicines and other consumer
goods. I do hope that perishable com-
modities are also included in this cate-
gory and, if not, I request the hon.
Minister to include perishable commo-
dities like vegetables and fruits under
this category.

1 repeat and endorse the statement
made by ‘'my hon. friends Shri A, P.
Sharma and Dr. P. Srinivasan and
other friends who stressed that the
surcharge of three per cent on salt
should be removed. Sa't is used by
all, In Tamil also we say “Uppillatha
sorai kuppayile podu”. What is food
without salt? Salt is used by the
rich and the poor. While the rich man
can afford to pay this levy, the poor
man is hard-hit by this surcharge.
Salt, mixed with water and rice, is
used by the poor, the farmer, the indus-
trial worker and the Class IV em-
ployees of the railways and elsewhere;
and because this surcharge hits the
poor man, I request the hon, Minister,
when he replies, to announce that this
gurcharge on salt is removed; it should
be removed.

Then 1 come to some suggestions
regarding my constituency. I come
from Ootacamund, the queen of hill
stations. A1 hill stations in the coun-
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tions, are linked up by metre gauge
lines. The trains running on these
metre gauge lines, from the foot of
the hills, take hours to reach the desti.
nation causing inconvenience to pas-
sengers. Not only have the hill sta-
tions become places of importance to
our own tqurists but also they have
attracted foreign tourists as well. For
example, the Blue Mountain Express,
now called the Nilgiri Express, rea-
ches Mettupalayam at about 9 O’clock
in the morning; it reaches Coonoor,
just a distance of 20 miles, only in
the afternoon, The passengers do not
get food in time; they do not have the
necessary  sanitary arrangements.
Therefore, the people, the tourists and
the travelling public prefer to go by
road rather than by train. By this,
there is loss of income to the railway
angd also there is inconvenience to the
passengers. Therefore, my sugges-
tion is, just as we have the rail-car
service from Kalka, at the food of the
hills, to Simla, a similar rail-car ser-
vice may be intreduced from Mettu-
palayam, at the food of the hills, to
Ootacamund, the queen of hill stations.
While going through the pamphlet, I
was very happy to see this feature
of rail-car service on some metre
gauge lines. We have our own coach-
making factories. At Perambur, we
have the Coach Factory, where we
are making our own. coaches. We are
also making our own locomotives. So,
where ig the difficulty in making these
rail-cars so that the people may be
benefited The rail-car service will
not only save time but it will bring
income to the railway. When there is
the possibility of making these rail~
cars in our own country, with import-
ed components, I request our hon
Minister to consider this suggestion. I
have already taken up this matter at
the Consuliative Committee meeting,
and once again I request the hon.
Minister to see that the requirement
of hill stations, along with other places
of importance such as historical and
religious places, should be fully con-
sidered and that the suggestion should
be fully implemented without delay.
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My next point is with regard to De
uxe and the Southern Express trains.
When we specak of passenger ameni-
ties, we must also see to the welfare
gide of our workers, especially the
Class III and Class IV employees. The
De luxe from Madras to Delhj runs
on two days in a week and from Delhi
to Madras on two days in a week, On
the remaining days, the Southern Ex-
press trains run.  We have the workers
there—the Class IV and Class III em-
ployees. They come to Delhi. If the
train leaves Madras on Friday, it rea-
ches Delhi on Sunday, and by the
time it leaves Delhi, it takes another
two days. Where are the workers to
stay in Delhi, when there is no ac-
commodation for them? Madras |is
their headquarters np doubt, where
they have got housing facilities. But
when they come to Delhi, where they
have to stay for a couple of days.
where are they to etay. Delhi is a
place which, during winter, ig too
cold. We, the well-to-do people, pro-
tect ourselves with blankets, sweaters
and so many other woollen garments.
But what about the Class IV emplo-
yees who have no nccommedation? In
the dining-car, there is a small place
where all of them get huddled toge-
ther in that corner. When they come
to the retiring rooms, they are not
allowed to stay there. So, my request
is, we must think of our workers be-
fore we think of passenger amenities,
let us look after them and they will
in turn look after the passengers.
Therefore, when they are in Delhi,
you must have hostels for their stay.
Or, (ne or two rooms may be pro-
vided for them, There are so many of
these workers without accommodation;
they come from a hont place and when
they come to Dethi, or mire versa,
they are put to great dittcultier
Therefore, I request the hon. Minister,
who is always a practical man and
who understands the difficulties of the
common man, to see that these poor
people, the Class IV and Class ITf em-
ployees, are provided with proper ac-
commodation when they come to
Delhi.
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Then, I would say a few words
about the catering arrangements in
the Southern Express and the De
Luxe trains. The food trays are
brought and just pushed inside at the
entrance of the bogie. In each bogie
there are two bathrooms on either side
and then there is the entrance. I do
not blame the servers. They have no
place to place the trays. The passen-
gers also do not allow them to keep
the trays either in the first A compart-
ment or in the last F compartment.
They simply bring the trays and push
them at the enfrance of the bathroom
and at the entrance of the bogie. My
suggestion is that, from a hygienic
point of view and also as a weclfare
amenity to the passengers, hereafter,
a separate place or just a smal]l com=-
partment, or say, a shelf or a cupboard
be constructed specially for this pur-
pose. The trays or whatever be the con-
tainers in which food is being brought
and served to the passengers, may be
kept there so that it will be clean; the
bathrooms will be away from them,
and then the travelling public will be
very happy. This point must be kept
in view from the hygienic point of
view.

Then, in these bathrooms the water
always stops. T had travelled many a
time in the third-class compartments.
1 have travelled in the sleeper com-
partments to see the difficulties of the
ordinary man.  While the first-class
compartments are swept at every
junction, the third-class sleeper com-
partments, at the most, are cleaned
once or twice during the entire jour-
ney. They are not at all looked after;
the whole compartment is full of rub-
bish,

There is no water in the bath room.
Why this difference? In fact, third
class compartments should be looked
after more than first class compart-
ments. T would request the Minister
to see that proper attention is given
to third class compartments.
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Madras Centra] Station is the head-
quarterg of the Southern Railway, In
the reservation counter for third class,
the queue goes on increasing. More
eounters are opened, but the space in-
side i3 not sufficient. The ticket books
are dumped in a corner and there is
not enough staff also. So, the Minister
should see that sufficient accommoda-
tion is provided and the staff also is
increased, When the staff are looked
after better, they in turn will look
after the public better.

Regarding the trains in the hill
areas, we have got the engineering
staff and other class IV employees.
OQoty is a cold place; it is like Delhi
during winter, There is provision for
them to get warm clothes. Measure-
ments have been taken and the clothes
have been stitched also, but there is
some lacuna in distributing them. I
have already repeated this request in
the consultative committec mectings.
What is the use of giving the woollen
clothes after the winter season is

over? You must give them these
things in time and satisfy the poor
people.

Since there are many more hon.

members who want to speak, I wiil
just conclude by giving my full sup-
port to the demands of the Raijlway
Ministry, with my humble request
to the minister to see that my
humble suggestions are implemented.

Shri U, M, Trivedi (Mandsaur): Sir,
I do not know whether I will be able
to pay the same compliments which
my predecessor has paid to the Rail-
way Minister. It is really creditable
that the number of deaths that took
place in railway accidents has gone
down, We have not killed as many
as we did in 1963. But there have
been accidents. Very recently a most
unfortunate accident took place in res-
pect of the Gujarat Mail. Why these
accidents on interlocked lines take
place will ever remain a mystery and
not possible of solution, because one
defect which persists in the railway
administration is that the Class III
officers are generally funky and do
not tell the truth. To avoid certain
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difficulties, wrong bookings of time
take place with the net result that it
becomes very difficult to arrive at a
proper analysig of the case. I do not
know how we will be able to enthuse
the idea of telling the truth in our
class III officers.

This evil results from the attitude
of Class.1 officers at the divisional
levels of serving charge sheets on poor
class I!I employees on the slightest
pretexts. They are kept /alway on
tenter-hooks and they are more or less
nervous when they are working.
Talking to the station masters and
ASMs, I have noticed that whenever
there is a crossing, the station master
or ASM, whosoever is the operating
man, is always very nervous and he
gets peace of mind only when the
train crossing is over. In these days
of mechanical arrangements and inter-
locking practically all over India, why
should there be any difficully for the
man to attend to a crossing? On the
slightest mistake he makes, in comes
a call for explanation, then comes the
notice imposing penalty and so on.
Thr man is reduced in rank and re-
fused increment. Increments are stop-
ped on the slightest pretexts, Recently
on the Western Railway, I added up
the figures and found that in 783 cases
during this one year, punishments re-
ducing ranks have been inflicted on
poor commercial clerks and ASMs, Why
such a heavy punishment? It seems
in the railways there arc departments
run only for framing charge sheets.
Why should there not be an end to
these things? Why is it that the con-
trolling authorily is not prepared to
meet half way the class [II officer,
tackle him with love and affection and
make him work in a proper manner?
Recently I went to Kotah where I
was shown nearly 300 files containing
orders for departmental enquiries.
Why is there such a huge loss of time
because of this? They will not get
satisfaction unlesg there is a depart-
mental enquiry and serving of char-
ge sheets day in and day out. The offi-
cer will not go home without charge-
sheeting somebody or ordering de-
partmental enquiry against somebody.
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This attitude of officers at the divi-
gional level must change.

I find that we have a system deve-
loped in our country where there is
some sort of monopoly, ag if we are
afraid to have freedom to work, free-
dom to cooperate, freedom to tender
advice and receive advice. I cannot
understand why in the Indian rail-
was system, only two unions are re-
cognised, If in the whole administra-
tion of the Government of India, in-
cluding the P. & T. category-wise
unions are being recognised all over,
I fail to understand the monopoly
being given to the communist party
and the congress party to handle the
labour in the railways. Why is it that
nobody else is allowed to step in? Mr.
Alvares knows better than 1 do. Only
two unions are there; not a third
Mr. Alvares may change shape and
call himself PSP,

Shri Alvares: I have not
shape yet.

Shri U. M. Trivedi: No, Sir, you
have changed colour only. But the
difffculty still remains that there is
only recognition of two units, Very
recently I had occasion to go through
a particular file in the railway ad-
ministration anq 1 was surprised to
find that whereag uniforms were con-
sidered necessary to be supplied to
the various categories of commercial
clerks, only commercial clerks in a
particular unit of a particular zone
are being supplied with uniforms and
those in the same category but belong-
ing to other zones are not being sup-
plied with uniforms. When the discus-
sion between the Railway Administra-
tion and the union took place, the
union very readily agreed that those
commercial clerks need not be supplied
with uniforms. What type of repre-
gentation did these poor clerks have
in that union, that the union readily
agreed that they need not be supplied
with uniforms. I, therefore, say that
it is very essential that the Adminis-
tration should change its outlook and
see that thig caucus which has grown,
this giant which has grown to this

changed
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extent that it has paralysed the work-
ing of the whole machinery, it must
not be allowed to have its hold as it
has got now. The Government must
also come to this decision that the
Government must be able to negotiate
with all those who represent the va-
rious distinctly different categories of
people ang whose difficulties are of &
different type, different from those of
the general employees. These things
must be taken into consideration, and
the rules that are obtaining all over
India, particularly in the sister Post
and Telegraphs Department, must be
brought into force ang these other
bodies must also be given recognition.

Shri Priya Gupta: There are 731
categories in the Railways.

Shri U, M. Trivedi: Quite right, Do
not worry gbout that. That will not
create any trouble.

One thing that has pained me is
this. At the time when the law was
made and when the Payment of Wages
Act was put through last year, an
amendment was made to this Pay-
ment of Wages Act 1 do not see the
propriety of it. It has specifically
meant for the railway employees. If
a railway employee for some reason
or other makes a mistake and gets a
forged note or somebody passes on
a mutilateq note, he is penalised for
that. He is not an expert cashier. He
is not an expert treasurer. He has no
method of detecting whether it is a
good note or a bad note. He has no
method of detecting whether the
bank will say that a note is mutilated
or not and will not receive it. Why is
it that on his shoulders the responsi-
bility of reimbursing the Raiiways is
cast? Why is it that if there is some
wharfage to be recovered the
provision is that it will be recovered
from the poor railway employee?
Why is it provided that if there Is
some demurrage to be recovered it will
be recovered from this poor railway
employee for having not been able
to collect it? Why is it that if he
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writes out an excesg fare ticket and
he recovers something less than what
ought to have becn charged the poor
man js told that it will be recovered
from him? Why is this question of
reimbursement cast on the poor em-
ployee who hardly gets Rs. 150 a
month? For one wrong note, for one
forged note, the poor man is made to
part with Rs. 100. How will he main-
tain himself and his family? On (he
top of it the Divisional Officers al-
ways say that his increment is also
stopped for the future. I had very
recently occasion to come across a
case in the Jaipur Division where the
increment of a man has been stop-
ped for ten years. For ten years he
will not get any increment. Another
fellow's increment was stopped for 14
years and g third man's increment
was stopped for 18 years. What is it?
You are growing fat at the cost of the
poor class III employees of the Com-
mercial Branch, particularly the Assis-
tant Station Masters of way-side sta-
tions, the commercial clerks, the goods
clerks and so on and so forth.

15.55 hrs,

[SurmmaTI RENUKA RAY in the Chair]

This kind of attitude on the part
of the Government must stop. The
Railway Minister 1 know, is a very
efficient man. 1 would appeal to all
the three of them to work together. I
would appeal to their good sense to
look into this and see that the poor
employees are not 8o crushed and kept
always on tenter-hooks and they re-
main nervoug for all time during their
work.

It 1 have said something which s
not felt palatable to some of my fri-
ends. 1 am not afraid of it. I will now
pass on to the question of passenger
amenities provided by our railways.
Under the convention, Rs. 3 crores
were formerly provided for passenger
amenities. Now Rs. 4 crores is being
provided. What for? There are very
intelligent railway officers who will
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An Hon, Member:
passengers.

They are also

Shri U. M. Trivedi: I remember, at
one place thcy wanted a good latrine
in their own officers’ house. That was
put down under the passenger ameni-
ties. It was shown to us in the meet-
ing. When we pointed out that it
does not come under the passenger
amenities, they said that it was includ-
ed under passenger amenities by mis-
take. This kind of mistake must have
crept in at other places also. Every-
body is not sufficiently alert to point
out whether a particular itcm comes
under this head or that head.

Then, just to fill the pockets of the
contractors, well built latrines, latri-
nes built in the time of the RBritish
with nice stones all along from Hatu-
ndi station to Khandwa, over a dis-
tance of 390 miles, were all pulled
down and new latrines have been
built out of the passenger amenities.
What for has this been done? It is just
to fll the pockets of the contractors
and to say that they have utilised the
money. [ say, it is a waste, a crimi-
nal waste of money.

The same thing applies to carriages.
The Railway Administration ig trying
its level best to provide good and suffi-
cient accommodation in the carriages
for the passengers. The Railway Ad-
ministration wants to provide more
comfort for the passengers. But the
officers who are lethargic never move
out of their air-conditioned rooms
and have a look at the carriages whe-
ther they are built properly or not.
Very recently I was travelling with
an engineer, a Class I officer, When T
brought this matter to his notice, he
salg that they check everything be-
fore it is put into use, That sort of
reply is very usual with these officers
and therefore I took him with me to
a compartment in the train. T asked
him to see the bolting arrangement in
the latrine. He found that the bolt
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wuuid not fit in. He tricd his best but
it did not work. How was this car-
riage passed for use when there was
this defect? How will a lady be able
to use this latrine for answering her
calls of nature? This was the posi-
tion not in one placc but in two or
three places it was so, I could show
him such things in that very same
compartment. There are some good
officers, 1 do not want to run them
down in a gencral way. There are
some very good and efficient officers.
But the general tendency among these
ofdcers is to sit in their offices and
travel in saloons. Why should they
not {ravel by ordinary trains with or-
dinary passengers, get in touch with
the travelling public, develop contact
with them, hear their grievances and
remedy their grievances on the spot.
I fail to understand this attitude of
bossism in the minds of the officers
who trave! in saloons.

16 hrs,

There is one thing which has aiwuys
been lying dormant in my mind but
which at times becomes very patent.
I cannot relish the idea of the speed
of our trains remaining stationary
where it is. I also cannot understand
why some trains are made to stand
with their engines in steam for hours
together. I do not know how 1io cal-
culate this loss. More than 120 cro-
res of passengers travel in India, If a
train goes slowly and loses one hour,
what a huge loss is it to the nation? If
two hourg are saved it will mean a
great saving of national wealth. If
three hours are saved the saving will
be more. My hon. friend, Shri Patil,
generally travels by air from here
and reaches Bombay in 1 hour 50
minutes. Why does he want us to be
dragged in 24 hours to Bombay? I do
not know.

It is high time that the speed of
trains is brought to the high level
existing in other countries. In 1938
when I was a student in England I
found the famous Flying Scot running
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at a speed of 126 miles per hour. That
was in 1938, Why is it that in the year
of grace 1966 our trains are not going
beyond 55 miles per hour? Much was
made of our decision to increase the
speed of Taj Express to 65 miles as
if it was a big achievement, The other
day the Chairman of the Railway
Board told me that they are going to
increasc the speed of the Frontier
Mail. To what extent? 105 kilo-
meters per hour. How will it help?
With a track of 54’ the strongest possi-
b e track, on the widest possible gauge
we are going to run trains only at this
speed when on the standard gauge of
44’ the British trains are running at a
much higher speed. Japan, which hag
deveioped railways laler than us, has
trains which are much faster than
ours. How Jong are we going to sit
tight over this?

Coming to time-lables, as soon as a
new time-table is brought into force,
& copy will be supplied to us and
there will be a notice that any sug-
gestions from the Members of Parlia-
ment about the timings will be wel-
come. What is this “welcome"” business?
We send our suggestions, we discuss
our suggestions with the railways but
nobody pays any attention to our
suggestions. The clerks sitting in the
Time-table Branch of the General
Manager's  office pays no attention
whatsoever to the suggestions that are
made by us. The timings remain
where -they are, The person who for-
mulated the time-table for the Indian
railways the first time must have
been a great giant in intelligence.
Now nobody wants to apply his mind tg
see whether that old time-table must
be changed or not. If you cal] upon
the Members of Parliament to make
suggestions and if they make sugges-
tions giving cogent reasons why do
you not accept them? If there are
any defects in those suggestions, why
do you not say so? Time and again
I have gone to the railways in this
connection. More than ten timeg I
have taken the trouble of meeting
the General Manager of the Western
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Railways and spending at least half
an hour to one hour with the Chief
Operating Superintendent. But it has
all come to nothing. Sometimes those
suggestions are accepted but, again,
they are nullified.

For instance, very recently I made
a suggestion. As there were opera-
tional difficulties in the Ajmer station
in running two different trains, I gug-
gested why not run 73 UP and 74 Down
as 19 UP and 20 down with the same
rake as that will prevent the opera-
tional difficulty of using two pilat-
torms. The COPS was very much
pleased with this suggestion and it
was worked out. I do not know what
happeneq afterwards. Perhaps the
clerk in charge did not like the idea.
Probably, that might have brought
about some sort of economy and, con-
sequently, deprived somebody of his
employment. Therefore, they said
“No".

Only yesterday I wrote a letter to
my friend, Shri Patil about providing
conductors on traing like 3 UP and 4
Down on the metre-gauge section. It
has hardly one bogie and half a dozen
first class passengers. One gentleman,
one big gun was travelling by that
train. He did not probably understand
the difference between attendant and
a conductor. He asked: where is the
conductor? The answer was: there is
no conductor. He 'was annoyed. He
said: “What? No conductor? Bring
the complaint book"”. Ha wrote a let-
ter. I do not know what magic he
had, within one month of his writing
that letter, the system of conductors
wag introduced on that train. I have
asked the Railway Minister to exa-
mine this question. It will bring
about an expenditure of Rs. 40,000 to
50,000 if not more per month on a
train which does not require condue-
tors. If you are to have conductors
on this train, then you should have
# on at least another 400 trains of the

same type.

Mr. Chairman: His time is up. He
should conclude now.
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Shri U, M. Trivedi: | am the leader
of a party and 1 would be taking 34
minutes. I had a talk about this with
the Chair.
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I do not grudge the provision of
employment for these conductors, But,
at the same time, I do not want waste
of Government money, public money.
Economy snd employment must go
side by side. I do not want to stand in
the way of employment. Give them
employment by all means. But for
providing them employment it is not
necessary to pull down this buildirg
and then re-build it. Merely because
somebody has suggested the appoint-
ment of conductors and that person
happens to be a big gun you shou'd
not accept it. The question of economy
must also be kept in view.

Then I have seen another tendency
fast growing in the country. The teh-
sildars or mamlatdars sitting in their
offices send out orders to the bookirg
clerk or the station master, whocver
is there that such and such commodi-
ties cannot be booked. The poor sta-
tion master gets frightened of the DIR.
If there is the DIR, let the hon. Mi-
nister, Shri Patil, be put bzhind the
bars. Why should the station master
be worried about it? He must carry
out the instructions which he receives
from his own department. If a parti-
cular commodity is not to be bocked,
it is the railway administration wiich
has to tell him so because it ir res-
ponsible. If there is anything wrong
in the instructions, it is the railway
administration which is responsible
and not the poor station master. But
generally what happens is that the
poor station master is frightened be-
yond his wits when such instructions
are received from tehsildars or mam-
latdars. Very recently the booking of
commodities worth Rs. 80,000 was re=-
fused at the Lunavada station because
the mamlatdar had issued an instrne-
tion that gram cannot be booked. The
poor station master got scared aud he
was not prepared to book it. But the
same gram was booked by the private
road transport and carried to Godhra.
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[Shri U. M. Trivedi]
If it could not be booked from
Lunavada how could it be booked
from Godhra?

Shri Tyagi (Dehradun): How does
the hon. Member know all there de-
tails?

Shri U. M. Trivedi: Because I tra-
ve] and I keep my eyes open. It was
a very annoying thing. What has been
the result of this? People wanted that
the Godhra Lunavada section should
grow. But because of these restric-
tions transport has come down. Th.se-
fore, a sugestion has been mooted at
the level of the Western Railways—
probably it is now with the Chairman
of the Railway Board—that the
Godhra Lunavada section might be
closed. Why should it be closed?

Shri Tyagl: Madam, this train is
getting late.

Shri U. M. Trivedi: The whole diffi-
culty about our railway working sys-
tem is that jt is guch a huge depart-
ment that anything which is put down
on paper, any explanation which is
called for, never reaches the Chair-
man of the Railway Board. I will
therefore suggest that the inspection of
the far-flung stations of the railways
must be carried out in cognito. Now
it is kmown in advance that a General
Manager is visiting g particular sta-
tion and there ig white-washing, polish
ing and all that sort of thing. He does
not get a correct impression of the
real position obtaining in th. sta-
tions. After his visit, there 15 nobody
to look into those things like whether
there are flies sitting on the fruits
which are being sold, whether ihere
are more stalls where one stall should
be there and so on. Now the stalls
are multiplying like anything. There
is not sufficient space even for walk-
ing at the Ajmer station at the island
platform. What is the idea of having
8o many vendors shouting at the cost
of the poor passenger and not allowing
him to walk. There must be 3 limit to
it

Now 1 come to the question of
-corruption. I was reading a very nice
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book on this topic about Charlie Baker,
There was a Commissioner of Police
who was most rotten. The whole ad-
ministration in New York in 1912 was
8o bad that it was simply impossible
to root out the evil. The police officers
themselves helped and protected the
smugglers. Then, one day, one dis-
irict attorney took it into his head to
cure this evil. Right or wrong, he
insisted upon it and he succeeded by
getting the Commissioner of Police

hanged. This is the book which I
was reading. I will recommend it to
our Minister. This corruption of

yours is not at a smaller level; it is
at the bigger level also. If you find
it at the bigger level where it exists,
do not show any mercy whatsoever;
never show any mercy. I find that
at stations for every wagon-of
course, now the rate has come down
—that is being booked, per wagon
Rs. 400, 300 or 200 were being taken
when there was difficulty in getting
wagons. And who was sharing in
this? Not only the station master
but everybody was sharing in it
This system of graft should go.

1 wil] say something about the
catering department and, I think, I
will have done my duty. I wanted to
speak something about the Deprecia~
tion Reserve Fund but the Deprecia-
tion Reserve Fund is now well built
up and I should say that we should
continue to progress in that direction
as also in the direction of the
Development Fund.

The operating staff and operating
fuel are ¢two heads under which
demands have been made. I have
always failed to understand this
differentiation of the various cate-
gories of railway employces into
essential and non-essential. If you
have got an employee who is non-
essential, turn him out. Do not keep
keep non-csgential people; but if he
is essential, keep him. Do not say
that one is non-essential and another
is essential. Every railway employee
is as essential as any other and the
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distinction between non-essential and
essential must go.

I know many of these railway
manuals, I have studied them. It is
a habit with me. I have grown like
this. I was searching high and low
and 1 found that there is a small red
book issued by the engineering
branch, that notorious branch which
spends money and also threatens to
strike. It is that branch which has
made the rule that it is essential and
everybody else is non-essential. The
poor commercial clerks--the booking
clerk, the luggage clerk, the parcel
clerk and all sorts of clerks—who
have, to discharge their duty, to re-
main on duty at night, who have to
go to their houses at night, who have
to walk nearly two miles or four
miles to go to the town—these are
the people who are classified as non-
essential and the mate is classified as
essential, the timekeeper is classified
as essential, the sub-overseer sahib
ig also essential, the PWI sahib is also

essential, Everybody there is essen-
tial and the others are all non-
essential . Thig categorisation of the

staff of the Railways into non-essen-
tial and essential must go,

The Railway Budget is a huge thing
and it is very difficult to criticize the
whole of it. It is very difficult to
read even the whole of it. It is just
as big as the Government of India’s
budget. But one thing which strikes
me is that whenever suggestions for
railway surveys are made, I would
request the hon. Minister to see for
himself and study also the map of
India to find out without looking at
the topography whether or not that
which is suggested is feasible and,
at the same time, find out for himself
with gall the knowledge at his com-
mand with the geography and the
political history of the country behind
it, whether it will pay or it will not
pay. It is no use satisfying the
whims of the people; because they
want a track somewhere, therefore a
tra:k must be built there.

I remember an occasion in 1952-53
when the doubling of the Godhra-
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Ratlam section was taking place. I
pointed out with map and everything
that instead of doubling the track in
an area where there is absolutely no
traffic worth the name, why not lay
a new line right from Godhra passing
through Banswara, Partabgarh and
Neemuch right up to the north of
Kota avoiding the Chambal! River
which would have saved 83 miles of
the total distance which we required
for travelling from Bombay to Delhi.

W g W weA (3319)
gaafy wetear, & ;g # zageqr
WEATE | TR T F AWM N @ E
AR TR F T g g
Mr. Chairman: The bell

rung. Now there

hon. Member
speech.

Shri U, M. Trivedi: While con-
cluding my speech. I may say that we
have got a very good catering service
80 far as the Western Railway is con-
cerned but this time I was surprised—
it was a shock to me—that the flour
which is being supplied now at
Bombay is not fit for human consums
ption and not fit even for animal
consumption. 1 will therefore request
that the atta that is being supplied
from Bombay must be stopped and atta
must be allowed to be purchased from
Delhi so that we may be able to take
our meals. This wooden attitude of
the administration of always adhering
to the thing that it the train is ‘o
start from Bombay it must be sup-
plied from Bombay is rather most ri-
diculous. 1 should suggest that pro-
per attention must be paid to catering
and the Western Railway which has
earned a good name in catering shouid
not spoil its name just for the sake of
a few annas here or there being in-
curred,
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is being
is quorum, The
may continue his

With these remarks I conclude, I
think that the progress that has been
made by our railways will continue
hereafter also.

oY ®o A0 faErd (wmer
wwrafe wgan, ¥ g3 ¥ gy W
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[t w0 Ave frardh]

fafree, N wifew, o 99 & ardy,
o TH W fag, #1 gafag v=ax
2y g fr wfemm & am o) werg
o, 9E A (A A TG g F Ay
w17 fEqr 7% g7g 97 9 W I &
AT g3t 1 gaF! fegfa & maw
AT | AT F F T FAIQ 9O
gae & g §, fagie 99 ®ww
g8 a<g @ w17 foan

¥ oY wgeg #Y iwe €@ avgag
T g g fF RN e A dFa
F1F TG TWr 1 oF A
geeg & 7+t wg1 v faae B7d gafg
w3 Ty T fF 3z wdIwA T
ga0 aws vy ag ff wiw w2 fw
foad Fed & W F ST AR
q1y ¥ a7 %7, IT G H! a7GTE IIT
@ JY 1 gg T A wAA { TEY
ol & | F8 A9 wzd € R argm R
qw 7 AT, #EwT a7 w1 fgarsy
€Y 53g T 9wy war g fr @A A
AT TGF X1, HEHT A1 FTASAT &
afigt §, 9% T T@HEY |

oF HWC FAAT G967 ¥ qg T
fr ol FT Zraw 7 fFar w1 4 AT
garet & fr f5ad oy s 7 e T
FE F AR T @ TE ¥
ZRET 77 &7 g0 |

st e g<tE (=) A9
FrvdR) ¢ Fifee @ aT

= %o Ao frard : Tl a@w
9 7T & A, A F @ wwT &
o 8w ¥

wgt o% aFeaTg WP AT A 3,
% Sger fadw A wr, e &
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ag ot TEm 5 W e
iR fafreit o ot w3 s forrey
areE "o & F O ¥ vy AT g
qafc 77, # o STEw W
ﬁﬂa‘f&mgﬁmaﬁwt‘mwi
T X 9w A 9 A @ o,
SEHagm ¥ A I ge ¥ | oF amay
99T ¥ 79 WA W AR e 7 few
A wrRT 73, T o gud At wngw
A, g oAy dT w WA N I
F el & AR o wr g N
a" g g7, @ ¥ FIW wen
formr, Afem oo ¥ #7 w0 o,
Fif Tt ol A8 qr | qd T &
T AE T & AR @ wrq M
FE AT v fFo }, FEw O
# A1z foear §, A wifa< § W3 P
¥ 7z wara WA § 5

complaint noted, inconvenience caused
greally regretted and inquiry is being
made.

afe T gy g, ®v oM gt
Tg 9T Ag% | & wA=rtal &1 gaeang
g & fada ¥ A9 g, Afaw § aw
o8 a3g § # =W faadr 33d
AR 4y w F, WA QA A oW
it # Yax As¥ v=@ A @
T T I F WL GH AR H FFTAX |

g & wwr wREET A
g W @A WEar g1 A7 e
are oY Fgr § 5 ogeer ¥ angr 9F
F TiEe A g Tufed, o gt
T IgT TEA & 1 @Y, T owmy |
TF AT 39 A0 A7 q<H e fyema
q7 fF g7gT g & ¥ oF o }
gt 45 WT@ W YICET AT g AR
Fg WX wRE @@ @ 1 awd g
oF Faa 12 fier w7 AT T o o
Wt agi @ TERw 43 § 1 wfew
amgw gt g% fafreeT ot @ g W)
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ITFr & Frqwfr Wi et &
A1 IR agw T A3 1 Fag
fr3zs Fon Tigw g fF ag o5 e
Fr qrg it T 12 T Iz ey
Fomiad & afi fm, A T X
37 /T F foadl 1 wg wrazr A,
a7 fFT @ qar 2f 97 WA 9
aff & o @y

Al I Y& 78 fAI27 ¥l §
fo mdr s T g7 & 9 W w1
T ¥ oqe fear, @@ woargar
TF TTg §, 8 A9 €I 9F F571 8 o
gt W I3 F AMF o7 ¢, 77
TF giee @2aq 3 & faq #% 37§
wag fea, ¥few WE fawer 39
aTF w w7 & fF oew ¥ 9 Aoy
W AT A ¥ AR, Ferfear w
w99 X W S e 3, H
g & ®&i qwer §, 90 5@ Ay &
THIAG & XMW AT OATH A
BT 5 32 91E Wy wigd A & | qiwd
ATCRAT fawer ag qaAan § a1 39
FeET F1 2, A I F ¥ qwad
g, 3 I F oAf R o @
T I & R 5 w0 A7 qfefrradr
3 7Y ], WL AT 9 T A § WK
faax @i faar fediz 3aa o<y § R
TR 9T ¥ a7 F AF &, 9 I
821 fear i &1 7g w12 H e w8
LCU N

st geR W worm ;& sqaem
¥gai § | g N angfrad g

Mr. Chairman: The bell is being
rung....now there is quorum, The
hon., Member may continue his speech.

=Y %o Ao frmt Y : TafAY Wiagaar
# gz Rww fxar 9w aglh gee
w7 T ¥ g fqar w1 w5 e
T 7R a7 OF A W T I
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qg T ITAC W AW ALY TRA
& ¥ 38 qrg7 § 1 wgo A O o
Eog ¥ o a1 I}, wre Iw A
nrve-aF ¥ faar ona, faarg 2 fear 9w,
Ig & e Tl #71 Frd TR g g
™ ARk H ot 1 owgr o A
ftfabafar fawmr g o o Ty
[T o N F a9 F A e
& wgr fr ot wrSe-dT 7@ fear s
ST gt F I A M, fEgR Aw
& Ty, gfers qarrd ok, a7 9w
fFagiferrsrasd | ST TF o
TG FT WEAT F &, TF TF I e
A Tff s & i |
T adRT xRl ¥ 5 g
T 3 /I 919 T A gt WS-
fedr o a5y § Tut W9 WA § wvee-
¥z fad o1 d

31€0

FErd & fodom & d7 9w
g | Foadwr i & TeTanT §, S
o9 # | q99 §=q Wy ¥1 fod-
W GO I ] 1 WA g HART graww
BAT q¢ fafaT FaI7 g A gH Y
FITHT G FT QRIANT FAT qFT
3, ey graer @u 1 w7 fdna
w1 g3y g Tifgw |

TIFHYL, @ T gE @
Fg § sigt Pt & §, AT 99y
79 FAT & 1 Tg WA &7 AwRd &
I g, W 3 Frmafor &3 a7 faa
wTg, A IqE FEIC AR TFX
& o 99 ¥ &I %) A a9h §
v i e § f gt feamafin
wrq w1 A FgaT s gy

aAefqT @ @ g W 0§
gt & San wowfeq dwaw aF fear
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[ %o aTo fraTt]
I A R ey ddwt ot ¥
Fo fro s & s gl

§ v e Ao aRu g fE
W Toefear w9 T agr faar oy

g MY & 1% qF wTed
41, S AITA T@/ AR ¢ WG B
qTH, 98 F1 TE g 40-45 A9 ¥ T4
§ 1 ToET A T @Y, WK TEw
& T g IIA & &7 I K IqH!
AT 7% fomat arn< § fomn fear s
@ 9g S AT g I /N AT
ET PN A T e & A
&g ST &Y AT 49T F 19T F q9
®C WA R | WG A% 999 I ¥ @¥
T W §, TBF G B FH G @
& 5 TvEF T T v @, fgre -
AT @ FH F AT G, WX R
fawm fagre meddie ¥ 7 & o) TEw
W ¥ 79T e foar wra @1 ag wH
v Es ¥ | Y Y HTOET §NT
AR ST WX oEEEdY ¥
WY HRT e |

TF ITST AN AT ATIQ A AW @
AR g A & hE owY W
1 AT w9 F aelr & ar A
wNE g ¥ foaw rlt & gwwr St
I 1 WIST § AT 9T AT @ | I
2w, fagrs, a9y eife & oY AT dar
Y & I7 97 AT qgT AT 9F I
& | g A w9 Wy W F
¥ 1 @1t W W oF A1 A A R
&1 MR T wE G o 7 owEr
g1 & 1 T aE ¥ A ot Ff I
& | ¥ fadew ag & fir qome, T
TRW AT fagr & e Sed & qvAy
Wt #% graerw § AR W 9 g
# qadde  waT FT §F O agT 9o
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g 1 agr v AT ag WA § R
T 78 $w ww fer @ WR frer
WU Ay ¥ FEE I AR W
Tg T T § e dw< wf fdfie
2w fag g & 9T 3Rt W A I A
war & e wre & wraeg & Wi agr foaw
"] g Tfgd & Fge 97 W9 097
@ § ¥ gur o qw A faw m
t\wR g G PR @ 3w
T (ST F HIHA § @A WA
T gl feawa g & g o
feasi § gox wiw AW fagre § wwe
fagsw g | WL H 9 o
§ g It § 1 A R g A A
A F1 FIG § THHT W g F) SATIT
g § | W A § A
# B g o< w1 fawn< it s nfed

# ey wEEw ® goAR [/ E
fr o€ FNE QIS KT TTE IAR AT
T ) g€ Forg A w7 A WY
I I FL AT qIEEN T HelT
g s ey g § ) A
T @a 9T wgt mer @ e ]
e 7@ AW q¥ w9 F fesat
gt Al F@ &, q@i £1 /= ogwa
3, aeft # = g & fow fraw &
foedr 7z w1 gr § g fawm e
o g o fer & feRd
X o § ford wdw e § St q@
Ry o o wrw &
ﬁam@aﬁélﬁ'fﬁ(ﬂ'm
g Fir qS & & GO F) T, 9 FH
FIqVENTH FT TTE SATGT GATT WAV
Tfed s forad) gfaerd o7 #19 &
arfady &1 & 5T wFAl EF 37 F1 SEeqr
sy FEET e |

oft Wi o g e &7 qre R
WY qK Y WA F wvSl AT §
Mg 1



3163 Railway Budget PHALGUNA 10, 1887 (SAKA) Committeein

(Gen. Dis)

Y ¥o Ao frarl . ww & W}
fopmie e/ & art & 30w wign
g Y qafos v A o
T FS Fg AT E | A IAE
o wifge™ €9 & § wox "IOet
TR A A A F o wwEk
a1 fafreex wfgm & A &1 @2
wEd & A RAee gifgar @y
g v o ot o qard s
[T | W AR T qaRd W g
a8 FX g F agar § i wwee o
Fafireee faar g fag go & fokw-
¥ &9 7Y A IGTHL AR A g%
gl 99 g § sua fadeor frar w1
o) st oW ow owgfaad S €
ITE g FAE &1 95 e w3

et N yad § o1 @
R s@d | TWram A g e
ar§ o€ F1 F A @ IR e
Qafon g @ € ol a0
IO T F A ) GIR | TF #
A9 AT AR ¢+ @RI wAT WEEA
frry o §, Fay dmrmere @ e
T AR g ag sy g ad v
s A Gmarr ¢ fr 7w
TO FT R § | F g gEE AT §
TR qE & T F T FTHCIT 1
#1 3g TR ®1 7 T 39 &7 fafaex
1R awae ffew w7 ¥ fo s
T w1, 9E T FArEHT FY 23w o
#1, &7 ¢t A @ gfawr wr ¥
forar R, @wAT A7 gorg wy g Forar
%2 fir gy &1 g1 @, T T form w3
@ sovar wE gRT 4 R uw d
af%E¥T € II7 AR @ 1 TR
ffo FMTET | FEHAT A | qE A
Fr oy ¥ W Y T 47 Y HAQ GG
#fer g ¥ fod wmar qr W 3w
o fr oag o § a1 A 1 WX agt
TF wadt WY 7z T av o o qwnd
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AT T § I g9 2 @I 9T |
M R N @A A oA oAy
wefafregnm o7 foamr 39T @ @
SIATT WY AT §ES § | W AT FT
g fr 2w &1 3 g @
ot o< Ay w7 g @@ ¢
for e N ™ ogew W@
¥ TFT STRY A & A A I qwE
&) ST € i 39 T T agr g
I Y WY S |5 ATy W) wERa
faar sm & w1 FW S @,
F-a¥ aHE fa S & I 9w
X @t aga oo wwE WK FEpEde
g oawr g

16.35 hrs.

STATEMENT RE. COMMITTEE TO
REVIEW WORKING OF ADVO-
CATES ACT

Mr. Chalrman: The Minister of
State in the Ministry of Law, Shri
C. R. Pattabhi Raman wants to make
a statement. Shri C. R. Pattabhl
Raman.

The Minister of State in the Minis-
try of Law (Shri C. R. Pattabhi
Raman); With your permission, I
would like to make a statement. In
answer to a question in the Rajys
Sabha today, I had informed the
Rajya Sabha about the decision of the
Government to appoint a small com-
mittee to review the working of the
Advocates Act in all its aspects. With
your permission, I am announcing
that decision in this House also.

The proposed committee will con-
sist of the Union Law Minister who
will be the chairman, mysel!, the
Attorney-General of India who is also
the chairman of the Bar Council of
India, and 9 lawyer-members of
Parliament, three from Rajya Sabha
and six from the Lok Sabha. The
names of the lawyer-Members of
Parliament will be announced as soon





